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12.30 hrs.

MOTION OF THANKS ON THE
PRESIDENT’S ADDRESS—Contd

[MR. DEPUTY-SPEAKER in the Chair].

MR. DEPUTY SPEAKER: The House
will now take up further consideration
of the following motion moved by Shri
K. Brahmananda Reddy and seconded by
Prof. K. K. Tewari on the 22nd February
1983, namely:—
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“Tha_t...;'an Address be presented to
the Pr*dcnt in the following terms—

“That the Members of Lok~ Sabha
assembled in this Session are deeply
grateful to the President for the Address
which he has been pleased to dJeliver
to both Houses of Parliament assemb-
led together on the 18th  Fcbruary,
1983.”

Shrimati Jayanti Patnaik was on her
legs. She has taken five minutes.  She
will take another 5 minutes and con-
clude her speech,

SHRIMATI JAYANTI PATNAIK
(Cuttack): Mr. Deputy Speaker, Sir, I
should be given more time,

Sir, T was discussing about inflation,
price rise and the public distribution sys-
tem of our country. We have been
able to contain inflation in our country
whereas it was raising throughout  the
world. The inflation rate was 2 per
cent to 2.8 per cent in this year whereas
during last year it was 6.4 per cent. In
spite. of the drought  situation which
generally becomes difficult for the econo-
my. the supply and demand situation in
respect  of  semsitive commodities remains
finclv balanced. Productivity ol coal,
power, cement and fertilizers has increas-
programme  for
production  of

ed uppreciably, The
increusing the domestic
oil has been progressing satisfactorily.
The crude output by the end of the
6th Plan will increase five-fold over the
output of 1972-73 and now we  have
achieved remarkable progress  in this
field.

30 per cent increase in domestic pro-
duction of petroleum is indeed a tribute
to our determination for achieving self-
sufficiency in this crucial field. The
public sector has increased its turnover
and efficiency appreciably.  The poor
have received benefits from the 320 mil-
lion additional mandays of rural employ-
ment. More than half a million new
house-sites have been distributed and
water supply arrangements have  been
made in nearly 25,000 problem villages.
There has been nearly 25 per cent in-
crease in the Plan outlay.
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- The: Government- is trying to  obtain
maximum retUrn over the existing invest-
ments made. Now the 20.point prog-
ramme has been emphasised in  the
sphere of agriculture by representing
26.8 per cent increase over the current
year's plan. Our agricultural  growih.
as anticipated could not be achieved this
year. But agricultural development has
becn given very high priority.  The in-
troduction of National Bank for Agricul-
tural Rural Development, Qil-seeds Deve-
lopment and the development of dry-land
farming, which come in  the 20-point
programme, have also been emphasised.
The Family Planning Programme has
also recorded appreciable result in  this
field. 1f we had continued this  prog-
ramme from 1977 onwards in the way
it was before that year, we would have
not only got satisfactory results but also
remarkable results. All these are signs
of our good performance and signs  of
oplimism.

I must congratulate the  Governmient
for taking certain measures in regard to
administrative structure, in  regard to
effecting economy, and the programmes
and policies for the benefit of the poor.
The recent direction of our Prime Minis-
ter to revamp the administration through
various measures is a welcome step. The
appointment of a Committee of Econo-
mists is also a welcome feature.

The introduction of dual pricing sys-
tem for kerosenc oil will solve the pur-
pose of raising more revenue 10 meet
the increasing cost of escalation, 10 pro-
vide this vital item of daily consumption
10 the poor at subsidised cost, and to
eliminate the possibility of adulteration
of diesel. The introduction of ration card
system for the weaker sections of the
society should be effectively implemented
so that the poor do not feel the pinch
of the new system, ‘The Prime Minister
has laid great emphasis on the 2conomy
in public expenditure and foregoing
ostantatious display of wealth., These steps
together with stringent action for unear-
thing black money will strengthen the eco-
nomic condition of our country.

Sir, our efforts in the field of science
and.. technology need special mention,
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Television has been very popular even for
the  rural masses. In 'launching of
satellite, we have achieved a technologi~
cal break-through. 1In exploration of
the seas we have made a good beginning.
Firm steps have been taken for protecs
tion of environment. The programme for
developing alternative  sources of renew-
able energy has made good strides. The
vital importance of bio-gas plants  has
been rightly recognised and the National
Biogas Project  has hzen launched with
good results. These steps would go a long
way for achieving self-sufficiency in the
field of science and technology.

Sir, it is true that a few cases of com~
munal violence have erupted in different
parts of the country but I must congra=-
tulate the Government for taking prompt
and firm steps to restore order and
communal amity. But the unfortunate
thing is that there are some clements
and organisations which encourage com-
munalism, sectionalism and political up-
heaval. Many of our friends on the op-
position side say that the country is im
a bad shape, but there is no cause for
frustrotion. Problems are natural a
large country like ours, particularly when
the international situation is in a flux. In
a vast country like ours beset with
numerous problems on account of diver-
sity of language, culttre and religion,
these steps are indeed a tribute to the
Government’s stability, determination and
response to the people’s need. Can
any deny India gaining reputation in the
sphere of science and technology? Al-
though there is poverty, illiteracy, is it
not the fact that we have achieved self-
sufficiency in food? We are marching
ahead and will do so. We are march-
ing ahead practically on every sphere,
on the economic front, etc. and we are
doing remarkably  well. Can anyone
deny that we are not amongst the first
Seven Countries in the World? Can
anyone deny that India has not shown to
the world the set objectives before us for
which we are marching and advocating for
peace and stability as also of goodwill?
Many of our friends in the opposition talk
of a national alternative: to the ruling
party. The recent merger of a few polis
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tical parties may have given them a sense
of exaggenated hope. They must remember
that their assumed alternative is no alter-
native. In 1977, they had a big opport-
unity but their combined strength could
aot take them beyond three years and the
country in their hands was driven to des-
peration, economic  stagnation, political
and communal strife. I hope that in the
larger interest of India they would not try
to create unnecessary confrontation with
the Govermment and would extend their
cooperation on vital national issues.

I once again thank the President for
capturing the feeling of optimism and
hope in his speech and for outlining the
strategy of development for the future.

SHRI P. V. G. RAJU (Bobbili): Mr.
Deputy-Speaker, Sir, before 1 speak on
the President’s Address, 1 would like to
submit that we are both subjective as
also objective. Sir, 1 would say some-
thing about my State, Andhra Pradesh,
and therefore subjectively what T speak
will pertain to my area but objectively
I am a Kannadiga and Tamilian. Ob-
jectively, if T accept my education as
the basis, [ belong to Karnataka as also
to Tamil Nadu, as I did my intermediate
in the Central College, Bangalore and
did my honours in Presidency College,
Madras. [ may. therefore, be pcrmitted
to speak subjectively of my arca and
objectively of Karnataka and  Tamil
Nadu.

As far as Andhra Pradesh is concernal,
as far as my constituency is concerned,
Vishakhapatnam port is one of the main
source of revenue not only for the
Centre but also for the State. It is
onz of the major harbours in Tndia. 1
would request the Members of  Parlia-
ment and this House to consider the
question of development of the Vishakha-
patnam port very seriously.  Today, the
Vishakhapatnam port allows ships  only
of 32 feet draft to enter the port. This
is because there is a huge granitc rock
laver under thc water at about 32 feet
below the sea level. 1 am told that if
the Government of India is prepared (o
spend about Rs. 100 crores, we can in-
crecase the depth of the port by  about
three to four times, that is between
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100 feet and 120 feet., in which ships
of 100,000 D.W.T. can enter.

As I said, there is a rock stone below
in the sea water, only 32 feet below the
sea level at the entrance of the port. But
if it is dynamited, we would be able to
increcase the depth of the entry to tha
port from-32 feet to 120 feet.

In this context, I would like to men~
tion that the port of  Vishakhapatnam
was developed under the advice of one
of the leading engineers of India, Sit
Visweswara lyer. in 1928-29. He
was a leading engineer from the Mysore
State and was its ex-Diwan. At his sug-
gestion, two old ships were sunk at  the
harbour mouth, so that the sea sand
would not enter into the port dockyard.
The Vishakhapatnam port was thus crea-
ted by Sir. Visweswara Iyer. 1f he had
not adwvised the Vishakhapatnam  autho-
rities to sink the two old ships before
the harbour mouth, T am afraid, thc pre-
sent shipyard would not have come
about.

As T said, if the stone rock below the
sea level at the entrance of the harbour
is blasted, we will be able to increase
the depth of the entry to the port from
32 feet 1o 120 feet. The present depth
of 32 feet allow ships to enter the
port area with a maximum weight of
28000 D.W.T.: with the increased depth
of 120 feet, ships of 100,000 DJM.T.
would be able to enter the port. TIf this
is done. the harbour can be made casily
four time larger than it is today.

The Hindustan Shipyard is today build-
ing ships of 26.000 DWT, but the ship
development yard can be increased to
four or five times if the depth of  the
entrance of the harbour is increased to
100 feet or 120 feet and they can pro-
duce ships of the  weight of 120.000
DW.T. I do not know the details of the
Hindustan Shipyard but today one ot
the leading naval engineers, Vice-Admi-
ral, Menon is incharge of the Hindustan
Shipyard. T would request the Minister
to discuss the proposal that 1 have made
with the Vice-Admiral Menon. Sir, 1
am sure he would be very pleased to
increase the development of the Hindus-
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tan Ship Yard by four to five times and
also to increase the entrance in the har-
bour mouth to 120 feet from 32 feet as
it is today.

Sir, in the beginning I said I am sub-
jectively a Kannadiga, Andhra and also
a Tamilian. 1 would like to say thatin
1937-38, the then Madras  Government
had a scheme to develop a project on the
Godavari River known as Ramapatha-
sagar. I may specially mention this
because Ramapathasagar is supposed to
have been built in Bhadrachalam in
Andhra Pradesh. The idea in those days
was that if the project over the Godavari
1s built, water can be taken all the way
from Rajamundari area upto Kanyakumari.
But unfortunately, the then Government
of Madras had two projects before them.
One was the Nagarjunasagar and the
other Ramapathasagar. Ramapathasagar
was on Godavari river and the Nagarjuna-
sagar was on the Krishna river. The
then Nizam Government agreed to the
development of the Nagarjunasagar, but
not the Ramapathasagar. That was
because the cost of the Nagarjunasagar in
1937-38 was estimated at Rs. 170 crores
and Ramapathasagar at Rs. 220 crores.
Out of these two the Nizam's Government
preferred the Nagarjunasagar. But, Sir,
I would like to say that if Rumapathasagar
is revived, the whole of that water can be
given to Tamil Nadu. I would not say
it is Tamilian water or it is Telugu water
in the sense that Godavari river is a
national river. It does not belong to
Andhra Pradesh. It is the third river in
the country after Bramhaputra and Ganga.
Sir, today we used only 8 per cent of the
Godvari river water and 92 per cent goes
into the Bay of Bangal. Thercsfore, if
Ramapathasagar is revived, we would be
able to give water all the way from
Bhadrachalan to Rajakund—up to Kanya-
kumari. Apart from this, my friends in
Karnataka will be happy to know that
they will be able to keep the whole of
Cauvery water for their own use. Not a
single drop of Cauvery water will be
given to Tamil Nadu, and Tamil Nadu
will have rice cultivation upto Kanya-

kumari even though Karnataka will keep
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the total flow of Cauvery water., By the
development of this project Godavari
water will be given to Tamil Nadu.

MR. DEPUTY-SPEAKER: The water

should go through  Rayalascema. Tsn't
i?

SHRI P. V. C. RAJU: No, Sir. Only
Krishna water will go to Rayalaseetna.

MR. DEPUTY-SPEAKER: If this
water does not go to Rayalaseema, then
Tamil Nadu is safe.

SHRI P. V. C. RAJU: But this project
will cost 200,000 to 300,000 crores of
rupees. Therefore, I would suggest that
the Government of India should approachi
the World Bank for the loan and build
the Ramapathasagar.

Sir, today we are talking of having a
steel plant in Vishakhapatnam. But, Sir,
we cannot have a steel plant there unless
we have Godavari water thers because
requirement of water for the steel plant
is 30 lakh gallons of water per hour.
Therefore, Sir, people should not talk in
a roundabout way. Our policy should be
to see the reality of the situation. 1 amy
afraid we do not go into facts abjectively
and study the question from a scicatific
angle. The steel plant in Vishakhapatnam
cannot be created unless we have water.
And we cannot have water unless we have
a project on the Godvari river. Sub-
jectively speaking, Andhra will get the
steel plant and the Godvari water project;
Tamil Nadu will get water up to Kanya
Kumari and Karnataka will get Kaveri
water, above Mettur Dam,

There is one more point. Vishakha-
patnam is proposing to have a steel plant.
In Japan and in the Florida State of
America, electricity is created from the
depths of the sea. The Japanese and
Americans have laid a pipeline of cement.
Along the cement pipe, mercury is allowed
to cnter the top of the pipeline. Mercury
goes down by pressure. They have an
electrical generating plant at the bottom
of the pipe. At the bottom of the pipe,
electricity is produced.
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In America, aluminium is created out
of electricity from the sea-depths. In
Yapan, high-tempered steel is  produced
from the electricity obtained from sea.

1 suggest that this matter of getting
electricity from sea be also c¢xamiped.

¥ koow there is am area called Sompeta
in the Srikakulam district where the depth
of the sea is nearly 4500 metres. So, if
electricity for steel production is got
from sea from this area, it will be possible
to have an electrical steel plant in Visha-
khapatnam, for producing high-tempered
steel there. So, this matter may also bc
examined.

In the end, I must thank Mr. Visves-
varayya for giving these ideas. Some
Members from Tamii Nadu mentwoned
his name as one of the pioneers in en-
gineering of this country. In Bhadra-
vati in Karnataka. high-tempered pig
iron is produced out of electrical energy.
This idea is not at all new. In 1928,
Sir Visvesvarayya developed this idea in
the State of Karnataka. So, I have said
that if in Sompeta we are able to pro-
duce electricity from sea water, from the
depths of the sea, and if it can be trans-
ported from thcre i.e. Sompeta which is
140 miles north of Visakhapatnam, and
if Visakhapatnam has a steel plant, then
high-tempered steel can be produced in
that plant. This is the idea [ have
got by reading the works of Sir Visvese
varayya the ex-Dewan of Mysore. So,
T want to thank my frineds from Tamil
Nadu and Karnataka for allowing me to
express these ideas objectively.

Mr. Deputy Speaker, Sir, I wish that
you also support this Rampadsagar pro-
ject, and take thc water upto Kanya
Kumari.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND
WORKS AND HOUSING (SHRI BUTA
SINGH): T would suggest to you to
suspend lunch hour today also because
a Jarge number of hon. members from
both sides want to participate in this dis-
cussion; and also the hon. Prime Minister
is likely to intervene at 3.30 P.M.
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MR. DEPUTY SPEAKER: I thiok the

House agrees with this proposal.  Mr.

Shastri, you can go and take your lunch.
Nobody objects to that.

SHRI RAMAVATAR SHASTRI
(Patna): Please first hear me and don’t
give your own comments.

YU IUIEmE I, ag AW AT
g f& A o9 #AET F @ 7
FHIT | g FT FH Fodr @ |
afer Ja fRaza g s&< g %
I AW AfgF FWi KT QAT HT
aTg 3 TE 3 A1 @I gl & AN
1 At faq <=1 F FaT THuw G
THT F1 qMA qF9 & A0 wAS
fegr & stea &1 @a¥ fgoy <o
sefifern a7 orow e 2 & g
qaifsrae % zAR AWl F#1 W7 @y
ffsr #wix 3= W uEew #fSu
dg gH HE UATAAG BT

AN. HON. MEMBER: One speaker
from each opposition party should be
given a chance to speak.

MR. DEPUTY SPEAKER: I cannot
give any assurance, Here I would like
to make it very clear that every party
has been allotted some time., Supposing
two hon. members want to speak from
one and the same  party, they must
adjust.

SHRI RAMAVATAR SHASTRI: But
you are increasing the time., It is a
question of right.

MR. DEPUTY SPEAKER: You bhave
got the General Budget and then  the
Railway Budget.

SHRI RAMAVATAR SHASTRI: Whv
are you increasing the time?
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MR. DEPUTY SPEAKER: Ifere we
are following a procedure that every
party is allotted some time based on the
membership in the House; and I cannot
deviate from that. 1 am sorry.
(Interruptions.)

SHRI RAMAVATAR SHASTRI: What
1s this?

MR. DEPUTY SPEAKER: If the time
i1s increased, as he said, your request
will be considered by the House. Don't
WOrry.

SHRI RAMAVATAR SHASTRI: You
are increasing the time.

MR. DEPUTY SPEAKER: You will
get your time. I have already told you
that when the time is increased you will
be given your party's time to which you
are entitled,  But you will get only 4-5
minutes.  That is all right. Dr. Mehta.
Now the lunch hour has been suspended.

DR. MAHIPATRAY M. MEHTA
(Kutch): Yesterday Dr. Karan  Singh.
while making his speech, said that the
soul of the nation is being destroyed
gradually and India spiritually. It is really
one of the most correct statements. T will
support it But, at the same time, I
see the slogan written on the walls that

gw ga fgeg oF &

He is the President of Virat Hindn
Samelan: and everywhere the same per-
son who talks or the soul of the nation
over here preaches in a manner that the
very first fundamental right of this coun-
try of secularism is being totally Jdestroyed
because he is propagating only

gg fgrg uw ¥
I will Tove Dr. Karan Singh taking and
putting the slogan

g9 qF 91y uw §

Then I think it would be most approp-
riagte for him to talk in the language in
which he talked over here yesterday. I
agree with some of our friends over here
and even with most of the Press that
this Address is absolutely a  mediocre:
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it does mot give any inspiration; it does
not lead anywhere. But if you read it
in between the lines—the President canmot
say many things so boldly over here—you
will find that definitely he has said so
many things in between the lines. I will
read what he said in between the lines,

13.00 brs,

He said, that on the homefront, “Divi-
sive and disruptive forces are at work”
meaning that in India today the disrup-
tive and destructive forces have increased.
Sir, he has also said that we must fight
resolutely the communal and anti-national
clements which have been indulging in
objectionable activities. So, Sir, that is also
absolutely correct, The communal and
anti-national elements have also increased,
At the same time, he has appealed to the
nation (o maintain integrity, So, Sir, the
President has been compelled to appeal
to the people of India to maintain the in-
tegrity because at present its integrity is
in danger; and is to be maintained. That
i\ why he wants to appeal to the people
and save them. \

Sir, ‘fight against corruption and ineffi-
ciency’ has been mentioned. If you go in
between the lines, do you not think that
these things are sufficient to understand the
present state of the whole nation? I do
agree with him when he says that India is
passing through a national crisis, It is not
the crisis of ome State, It is the crisis of
character, A politician wins an election
and a statement prepares the nation. Have
we prepared the mation? I can understand
the vitality and the vigour of the mnation
being diminished. But I cannot understand
the natiomal character being destroyed in
India, T want to ask, through you, about
these eight people of Haryana who were
expelled from Congress, who stood against
Congress(1). After that please note they
were not only taken into the Congress,
but they were also given Ministerial posts.
I want to knew from you, is it natienal
character? Is this the culture of the Cen-
gress for which I have given my blpod?
This unfortunately is the culture of Con-
gress (1), not the culture of our Congress.

(Interrupiions) .
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AYc_s ,Dr. Sharma Sahib, I diflnitely say
this that is why, I say about corruption
and inefficiency. There is no place where
there is no corruption. Yesterday, so many
people said that. There are droughts. Re-
lief measures are being taken everywhere.
Seven hundred crores of rupees are being
spemt. People are so happy about.
Everybody has said that this aid does
not reach the needy. Where  does
it go then? They all agreed, even
from the Congress (I) Benches, —
everybody agreed—that this aid does not
go to the people, it goes to somebody
else’s pockets, the pockets of those who
are running the administration. Does thc
Congress(I) not know this?

In Gujarat unfortunately once there was
a drought, followed by a cyclone—doublc
calamity. The Government came definitely
to the rescue of the people, But you go to
any city and any village and see. Recently,
in Mahua there was a big procession and
a protest rally of all parties—not only of
opposition, but even of those people who
do not believe in playing with them. And
even in a small village there is not a
single instance or place where there is no
corruption. I will give you only one ex-
ample. The Central Government also
encourages corruption,

In Kandla Port, furnace oil was found
be to missing every now and then, The
Chairman of the Kandla Port himself has
been complaining about this. I do not know
where the furnace oil goes. One young
boy,—a brave boy—who was in the pre-
mises belonging to a Deputy Minister_ fo-
und the furnace oil, being unloaded there.
He went to the Police, and talked to the
Police there. If you want, I can play the
tape-reeord in this very House, as to what
the Police Inspector said. He said, “Be-
cause you all are the people of the Minis-
ter, I let you go”, and tells the Minister
that ¢TI have not taken a single pie from
you.” 1 had the misfortune of going to
the Secretary of Vigilance. 1 was the com-
plainant, but the Kandla Port Chairman
was approached from the highest authority
in Gujarat State not to go to the Police.

1 charge that the Chairman of the
Kandla Port Trust was approached by one
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of the trustees the very day along wi‘h a
journalist. The same day hew us informed
where the oil was lying. But h: did mot
go to the Police for 40 days. An FIR
was lodged with the Police after 40 days.
Meanwhile, all the evidence was destroy-
ed. In return what did he get? The Chair-
man of the Kandla Port Trust was ap-
pointed as Chairman of the Gujarat Mari-
time Board. The Chairman of the Kandla
Port Trust and the Union Shipping and
Transport Minister went there —you can
ask Mr. Lawrence—and he paid glowing
tributes to the Chairman and gave him,
extension, But he agreed in the Counsulta-
tive Committee that this was an avoidable
delay. 1 want to know why the action has
not been taken against him when that
was an avoidable delay.

I ask the Prime Minister through vou
whether she really wants corruption to
be wiped out from India? If so, what ac-
tion has she taken for that? On the con-
trary, the Chairman is there. The Deputy
Minister’s son is involved. His son-in-law
is being charged. The premises very much
belong to the Deputy Minister, But his
name is not there in the case-sheet. Not
only that. T talk about Commerce Minis-
iry 8 edible oil tankers were caught red-
handed at Kandla Port. Chemical Alkaline
Company was involved in that. But the
poor driver, truck cleaner and poor labour-
ers, who put the oil in those tankers,
were arrested. The owners remained un-
touched_ because our ex-Prime Minister
had personal relations in that company.
1 do not understand this.

If Shiv Shankarji was here T would have
asked him whether even today there is
a meter in any installation in whole of
India to measure the oil. T myself went to
all the oil installations in Kandla. They
do not measure the oil, but they have the
system of dipping. Suppose, 10 tonnes of
oil has gone. The man says 7 tonmes and
the clerk will write 7 tonnes, All the
extra oil is smuggled out. Two trucks were
caught red-handed in this way. But the
Installation Manager allowed them to go.
1 asked: why did he do so? He said: This
is the custom; it is a regular thing; we do
not go to the police. T have iritten in
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that connection. But no action has becn
laken.

‘We are talking about integrity of India.
I have no doubt in my mind that the
Prime Minister loves the country the most.
She has very much dear to thc heart the
integrity of India. There were communal
riots everywhere, Gandhiji was killed by
one fanatic young Hindu man. But in
Gandhiji’'s Gujarat, Gandhiji is being kill-
ed daily. His birth place, Porbandar, has
not only become a ligquor centre but a
centre of mafia. 1 hereby challenge cn
the floor of the House. The Prime Minis-
ter, the Home Minister and the Defence
Minister went to Baroda when communal
riots were going on unabated for one year.
Gujarat had never faced that thing before.
Gujarat is a border State. I know how
in Lal Bahadur Shastri’s time Pakistan at-
tacked. He called me and I had talked with
him about the border dispute and all those
things. He said ‘I thank you for drawing
attention but you see that communal har.
mony is maintained’. A rally of all the
Muslims was called and the Muslims of
Kutch condemned the attack of Pakistan.
He was very happy. All over India, Mus-
lims took a lesson from them. Now what
happens? We accuse everybody here on
ihe Floor of the House that the riots are
being instigated. If Mrs. Krishna Sahi
‘hud been here, if Mrs. Singh had been here,
i would have said what did the Prime
Minister, what did the Home  Minister,
what did the Defence Minister find in
Baroda. Here is my friend Ranjit Singh
Gaekwad, Chairman of Baroda District
Congress Committee. Ask him what he had
written? Not only that, the Ekta Committee
‘had given a report, Congress had set up
a committee under the Chairmanship of
Mr. Kalonia, M.P. to go there and study
the situation and give a report. T make a
statement here on the Floor of the House
that it is the associates of the Chief Minis-
ter who run these communal riots only
to support the anti-national elements for
collecting money. There are two groups—
one is the Hindu group and the other is
the Muslim group. Hindu group is patroni-
sed by associates of Chief Minister. T am
not a fool that T left that party in which
¥ was born, which was the most dearest
to me than anybody else over here. T left
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that party with tears of blood in my eyes
Sir, it was Pt. Jawaharlal Nehru from
whom we learnt this lesson. Today the
daughter of Pandit Jawaharlal Nehru is
our Prime Minister, I thought myself to be
the fortunate. She visited Baroda but did
she not receive the complaintg of this
type from the people? 1 want to know
from her what steps she has taken on it.
It is not the question of Dr. Mehta, it is
not the question of Madhav Singh Solanki,
even it is not the question of Indira
Gandbi. It is the question of the integrity
of India. On the border State hundreds
of communal feelings are being roused.
You go to any District, you go to Himat-
nagar, you go to Godra, you go to Baroda,
you go to Ahmedabad go to Siddpur, you
go to Palanpur and Sir, the last but not
the least. you go to my District where
hundred per cent are minorities. It is a
very sensitive area. You assess from vour
resources, not what I say, what is going
on there., How the communal feelings are
being aroused. That is a place from where
the Muslims condemned the Pakistan’s
attack on us. When Imphal was attacied,
Bombay was vacated but when Kutch was
attacked. not a single man budged an
inch from the border. The boys were play-
ing with the pieces of shells like loys. But
today it has become an infiltration cenire,
centre for treason, centre for smuggling.
I have no time otherwise 1 would have
elaborated it more. When India became
independent, it was only Gujarat which was
not crcated on a linguistic basis, It is very
important. Bengal went with Bengalis.
Bihar went to Biharis but Gujaratis  did
not get Gujart, Gujarat was annexed 1O
Bombay. Saurashtra remained as Part ‘B’
State and Kutch was under Centre. What
for? T remember what Pandit Jawaharlal
Nehru said in the House when 1 opposed
the merger of Kutch with Gujarat. Though
1 myself was a Guijarati T opposed on the
Floc;r of the House because, after all, if
India lives Kutch lives. Independence is
meant for the development of the people.

On the mid-night, at 12 O’Clock, on 15th

August 1947, Pandit Jawaharlal Nehru
declared that when the whole world

sleeps, India wakes to spread the spirit of

independence to the remotest corners of
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the world and the poorest of the poor in
India. This is what he had assured us
also. He wanted the Kulch to come up.
That is why, when laying the foundation
stone of Kandla, he said that special steps
would be taken for this. When 1 raised
this issue on the floor of the House in
the Rajya Sabha, it was our revered, most
beloved, most respectable Yug  Purush,
our Prime Minister, Pandit Jawaharlal
Nehru, who assured us that if you find
that your Development Board is not secure,
under article 371(2) you will get your
Development Board. 1 was very happy.
Prime Minister Indira Gandhi promised
me this in 1974 in the presence of the
Congress President and others. I foughi for
it tooth and nail from 1971 onwards. For-
tunately. the President signed it in 1977,
it was declared in the Assembly by the
Governor “I have received the order from
the President”. In both Houses of Parlia-
ment it was declared, but it was never
adopted and never put inty practice. When
the Janata Parly came inlo power, it was
revoked. Tt was in the manifesto of the
Congress, referendum was taken on that
point, All the six candidates of the Janata
Party lost their deposit and the people
gave a universal, one-sided verdict in that
referendum. So, the Congress () and their
Government are bound by that. Now 11
years have passed, since 1971 and vet
there is no implementation of that. This
is a sensitive issue and a sensitive area.

I do not want to say anything about
those issues over here where the State
Assembly has jurisdiction. T want the State
to come to a position to which it can
come. What has happened to the Nar-
mada waters? We were denied our share.
If you read the very first Plan, the
Rajasthan Canal was envisaged to go 1o
Kandla territory. At that time it was sup-
posed to take the place of Ichogil Canal in
Pakistan. At that time the war with Pakis-
tan was going on. We had no food. That
canal would have acted as a defence
mechanism as well as a canal for icrigation
for food production. But Morarji  said:
don’t talk about that, you will get Nar-
mada. If you read the report of the Tri-
bunal three canals of Narmada were 0
be gi:rcn o us. The Tribunal writes that
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though money should be given for the
dcvelopment of Narmada, which is part
of Kutch. The Khosla Commission had
agreed to give us 20 per cent of the water.
But, as against that 0.6 per cent of the
watcr was given, and that also as a grace,
because we are smaller in number in this
democracy; only six persons in the As-
sembly and one in Parliament. Is it our
crime?

Our eastern end is burning and in the
west the Khalistan demand is going on.
Since it being a very sensitive jssue. I do
not wan!{ to go deep into that. If you
feel that it is a fanatic demand of the
Akalis, you did ng consult anybody else
in Punjab, even though there are plenty of
people who can give sound advice, Refore
the Prime Minis'er agreeing to this fanatic
demand. has she consulted any other people
in Punjab as to whether that should be
given or not? I want to know it, As time
does not permit, I cannot elaborate on if.
1 am sorry to say that India is at present
passing through a national crisis. The
Prime Minister, everv now and then, ap-
peals to the people for co-opeartion.

ga gatg «fwgsar, A OF
T AA

She says: leave everything aside, come to
my coun'er only; that is called co-opera-
tion. Sir. this is not the way of Jdemand-
ing cooperation. Pandit Jawaharlal Nehru,.
when there was a massacre of the same
magnitude as is in Assam, did not stand’
on a false prestige. Ag soon as Indepen-
dence was given, he saw the situation and’
said that there was a national crisis, a
na‘ional calamity and a national Govern-
ment should be formed, and he virtually
formed a national government in jndia.
1L was not the way of present-day asking
for cooperation. He had risen above cvery-
thing, -he did not stand sit on false pres-
tige saying thuat ‘my prestige goes’ because
it was India first, Indira Gandhi second.
Indira Gandhi is not India; India is diffe-
rent. It was in a fools’ paradise people
were living all these days and talking about
that time. And that is whv today, when
India passes throwgh national crisis, if
she really wants the cooperation of the:
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people, there is no alternative but a
national government. I would like to tell
all the Members of the Opposition here
that by just shouting in the House it does
not work; going outside and making dis-
turbance does not work. I know that de-
mocratic processes are being climinated
even in this House many times. 1 remem-
ber those days when the voting on the
46'h Amendment of the Constitution was
to 20 on, only 258 Members were pre-
sent. It was put to vote and then a
resolution camc from a seniormost Mem.
ber that the voting machine was cut of
order and the House should be adjourn-

ed. as il there are no other ways of doing
it. T want to know this from the Opposi-
tion: It is the duty of the House that

it should be a watchdog of democratic pro-
cess and if you find that that is being
scuttled even in the House, we have no
right to sit here. Let us all resign. That is
the only way. Let one party rule auto-
cratically because they have a brute majo-
rity with a dictatorial leader.

Sir, if at all in this national crisis India
has to be saved, I would appeal with
folded hands to the Prime Minister—I
still regard her as the daughter of Pandit
Jawaharlal Nehru and as an Indian, the
Prime Minister of India. T want to uappeal
to her trom the floor of this House that
it is not a question of standing on prestige,
it is not a question of this Party or that
Party. South has already taken their deci-
sion and they found out their way, So,
is it a proper way to do things? Sir, if all
the States take that way, India will be
in a different way. That is why, this is
the moment, a very important moment,
that the Prime Miniser should realise the
national crisis and form a national govern-
ment,

*DR. V. KULANDAIVELU (Chidamba-
ram): Hon. Mr. Deputy Speaker, Sir, at
the outset T would like to say that it is
my bounden duty to participate on-behalf
of my party. the Dravida Munnetra Kazha-
gam in the debate on the Motion of Thanks
to the President’s Address to Parliament. It
will be no exaggeration to say that this
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is the proudest moment ‘in the ‘history of
our couatry. The people of 'India “have.
elevated to'this -highest Office in ‘the coun- .
try a distinguished son of the nation be--
longing to a backward class. President
Zail Singh comands the universal respect
in the country and his Address to Parlia-
ment should no doubt echo his concern
for the welfarc of backward classes, sche-
duled castes and scheduled tribes. I am
sorry to nole hig silence about the well
being of 80 per cent of our people. ‘He
has not said one word about the imple-
mentation by the Government the recom-
mendations contained in the Mondal Com-
mission’s Report which has covered the
entire gamut of the problems confroating
these people. It is rather unfortunate that
the President has not mentioned even the
innocuous thing of this Report being
under the consideration of his Govern-
ment, leave alone the acceptance of the
Mondal Commission’s recommendations by
the Government. I happen to come across
recently a news item that the Centre is
convening a Conference of Chief Ministers
some time in April this year for consider-
ing the Mondal Commission’s Report. I
wish that at least this has found a place
in the President's Address.

Sir, the conmstraints of time prevent mc
from narrating the dedication of Thanthat
Periyar to the cause of upliftment of
these downtrodden people of our country,
His whole life was a saga of sacrifice and
an unbreakable bridge between words and
deeds. He in his own life time realised
his dreams about their welfare, During
the regime of Shri Devaraj Urs in Karna-
taka and that of Dr. Kalaignar Karuna-
nidhi in Tamil Nadu the welfare of
scheduled castes and scheduled tribes be- -
came the main plank of all the activities
of the Government. They ensured legal
support and constitutional guarantees for
the social status of scheduled 'castes and -
scheduled tribes, Their voice became the
voice of God for them.

But, now these people are disappointed
that the M.Ps and the M.L.As have not
demand the implementation of Mondal
Commission’s recommendations and they
have gone to the extent of demanding

*The original speech was delivered in Tamil. % 4
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their resignations -from the
deliberations and decisions.

forums  of
I have mv own

-doubts whether the representatives of the

.people will rise to the occasion because

‘most of them are in the
. game.

thick of political
If the representatives fail to com-

.prebeny the sentiments of 80 per cent of

our people, then naturally these people are

-left with ne alternative except 10 rise in

‘revolt for getting their Jegitimate rights.
" The Centre must not waste further time in

- commendations

acceptling the Mondal Commission’s re-
into and in announcing
their programme of implementation with-

in a stipulated time frame.

The hon. President has mentioned in

~his speech that the divisive forces in the

country must be fought resolutely, I need

-not say that it is the bounden duty of each

and every patriotic Indian to breathe the
motto that unity of the nation is the spirit
of his soul. T have my own doubts that
the separatist forces are not an exclusive
force in our country. 1 am compelled to
think aloud that inadvertently the Govern-
ment of India seems to be in collusion
with such separatist forces, There are no
specific guidelines 1o ensure the national
theme of unity in diversity, 1t is unfortu-
nate that the Government of India has no
rationalistic approach to the social pro-
blems confronting the people. The national
unity will become a reality only on the
basis of the rationlism, which should be-
come the driving force of the Government
of India.

Here, the national unity is in a jeopardy
when Hindi is being 1imposcd on non--
Hindi speaking people in the country. T
want to learn Hindi on my own but not
at the compulsion of somebody else. The
late lamented illustrious leader of the na-
tion, Pandit Nehru gave a solemn assSu-
Tance to the non-Hindi speaking people
that Hindi would never be imposed on
them. This was incorporated in the Con-
stitution itself, But this solemn assurance
of the first Prime Minister supported by
the Constitution is being violated both in
spirit and in letter. Hindi is being imposed
overtly and covertly through the competi-
tive examinations conducted by the Union
Public Service Commission and such other
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recruitment agencies and the non-Hindi
speaking  people are subjected to the
whims and caprices of  Hindi-speaking
people and their bodies of governance. I
would like to sound a word of warning
to the Centre that nation’s unit Should not
be put at a premium by imposing Hindi
on non-Hindi speaking people.

Coming now to industrial development
and economic upliftment of the counlry
as a whole, I am constrained to comment
upon the fac( that there is industrial im-
balance in the country which cuts at the
very root of democratic growth, No doubt
we have made significant industrial pro-
eress as a whole, But it is at the cost of
development of certain  regions in the
country, When you find that some nor-
thern States have made significant indus-

strial advancement, it !cads one to con-
clude that the North waxcs while the
South wanes. The southern States are

Janguishing and the northern States are in
various stages of affluence. During the past
15 years no public sector industrial under-
tauking has been set up in Tamil Nadu,
particularly after the setting up of Neyveli
Lignite Corporation. Tamil Nadu occupied
the second place in the industrial map of
India when my party the D M K. was in
power there. Now Tamil Nadu has slided
down to 11th place. Both the Centre and
the ATADMK Government are resepon-
sible for this sorry state of affairs in
Tamil Nadu. The ATADMK Government
is feeding the people of Tamil Nadu. The
catchy slogans and the Centre is meglecs
ting the interests of the State because here
is non-Congress(I) Government there,

The nuiritious meals scheme of Tamil
Nadu Government is intrinsically good
since it 1s the duty of the Government to
feed its poor and necdy. It is good in the
intcrest of growth of education. The empty
stomach cannot take school lzssons. But
T object to the manner in which the State
Government has made this scheme a
votecatching  machine, While the new
Telugu Desam  Government in Andhra
Pradesh could get this mid-day meals
scheme included in the State Plan the
Tamil Nadu Government has been able to
convince the Centre about the efficacy of
having this included in the State Plan, The
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AIADMK Government does not want it
also since it would lose its propaganda
-effect for the ruling party.

I take this opportunity to demand that
the Central Government should include
this scheme in the Plan programmes and
implement it on all India level.  This
should become a - national programme
immediately. Mr. Deputy Speaker, Sir, I
would like you to apprise the Central
Government about the political necessity
1o have this scheme as a national scheme.

MR. DEPUTY-SPEAKER: Which Gov-
ernment you want me to tell—the State
Government or the Central Government.

DR. V. KULANDAIVELU (Chidam-
baram): I am concerned about the State
Government as wel] as the Central Gov-
ment,

SHRI T. NAGARATNAM (Sriperum-
budur): Through you to the Central Gov-
€rnmenf.

MR. DEPUTY-SPEAKER: He was
mentioning about both the Government—
the State Government of Tamil Nadu and
the Central Government.

(Interruptions)

T have no jurisdiction to tell the State
Government. But I will tell the Central
Government.

*DR. V. KULANDAIVELU: That will
do_ Sir, In his Address the President talks
alout Special Component plans of State
Governments and Central Government,
special, Central Assistance in addition to
the States’ Special component plans and
the Scheduled Caste TDevelopment Cor-
porations, While T am happy to note about
these things, I am sorry to say that the
funds allotted under these schemes are
either misused or diverted for other
schemes, This is not so only in the case
of Tamil Nadu alone; the other day in
the Indian Express being published from
New Delhi thcre was a news item that in
UP also substantial sums allocated for this
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section have been diverted for other
schemes. In Tamil Nadu, I happered to
come across an article in the Tamil Weekly
TUGHLAK, being edited by Cho, a
Janata Party member, in which he has
referred to this with positive facts and
figures, from the Tamil Nadu Government
publications, The Centre cannot demy that
the ultimate benefit does not reach the
scheduled castes and scheduled tribes,

Last year our hon. Prime Minister
visited Tamil Nadu and she acquainted
herself with the performance of the State
Government so far as Plan schemes were
concerned, She was shown some files
which contained the figures of achieve-
ments. It will be no exaggeration to 3ay
that they were all paper-performance only.
Our Prime Minister seemed to have been
satisfied with such paper performance, as
she also could not go to spot-study. We
could not also expect her to take to spot-
study., The only regrettable feature of this
was the Prime Minister's announcement
about the satisfactory performance of the
Government of Tamil Nadu in regard to
implementation of plan schemes.

The current year’s power cut of 75 per
cent leading to a loss of industrial produc-
tion to the tune of Rs. 800 crores and the
loss of livelihood for 2 lakhs of industrial
workers is a cumulative effect of AIAD-
MK Government’s inefficiency and inept
handling of governmental apparatus, dur-
ring the past three years. Sir, 9 senior and
seasoned TAS administrators have resigned
from Tamil Nadu Government since they
found that they could not do justice to
their jobs. T am sure that this does not
speak high of ATADMK Government of
Tamil Nadu,

1f the Centre finds that the State Gov-
ernment 1s not responding to the needs of
the people of the State and it is imefficient
to deliver the goods, then there shoulg be
no hesitation on the part of Centre to dis-
miss the Statc Government forthwith,

If the Centre feels othcrwisc, then the
necessary financial assistance and other
incentives should be offered to the State

*The original speech was delivererd in

Tamil.
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Government so that the people of the
State go not become the victims of either
the whims of the State or the caprice of
the Céntre. I wish to reiterate that the
people of Tamil Nadu should not become
the coins in the chess-bourd of politics
between the Centre and the State.

The Chief Minister of Tamil Nadu wan-
ted to impress upon the Centre about the
need for immediate supply of foodgrains
for Tamil Nadu by staging a fast for 7
hours, After his breakfast, he started his
fast at 10 A M. and ended it at 5 P.M.
just in time for his evening tiffin, He redu-
ced himself to the ridicule of the people
of Tamil Nudu by this funny fast. The
Centre has stated that since the State has
not contributed to the Central Pool, the
grain supply from the Central Pool to
the State cannot be made. When Thiru
MGR came to Delhi three was a trans-
formation in his stance and there was a
radical change in the stand of the Centre
in regard to this issue. I am primarily
concerned that the starving people of
Tamil Nadu should get foodgrains imme-
diately,

The failure of two monsoons last year
has hed to fall in agricultural production
in the State. The paucity of water has also
resulted in steep fall in the generation of
hydel projects. The lack of coal has also
resulted in underutilisation of gencrating
capacity in Thermal Projects, There is no
certainty that even for the stipulated
period of two or thwee hours the electricity
would be supplied. On account of non-
settlement of Cauvery water dispute, the
Karnataka State has stopped the supply
of water to Tamil Nadu, Ccnsequently, the
Thanjavur district, known as the granary
of Tami] Nadu, has fast becoming Thar
desert. I understand that a Central Team
is being sent to Tamilnadu to assess the
extent of drought in Tamil Nadu and the
extent of financial assistance neceded by the
State for drought relief purposes. T would
like to suggest that the Centre should re-
lease drought relief assistance of Rs. 200
crores to Tamil Nadu on an ad hoc basis.
After the Central Team submits its report,
the necessary aajusiments c¢an pe madae.
This ad hoc assistance of Rs. 200 crores
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will rescue the opeople of Tamil Nadw
from the ravages of drought. v

Sir, 1 will now illustrate how the Centre
neglects the interests of Tamil Nadu. In
1981 the Xarur-Dindigul-Tuticorin Tira-
nelveli BG line was sanctioned with an
mvestment of Rs, 42.5 crores, This was
the first scheme sanctioned for Tamil Nadu
after independence. But unfortunately in
1981-82 and in 1982-83 only Rs. 2.5 crores
were allotted for this scheme and in
1983-84 Railway Budget a sum of Rs.
1.75 crores has been allotted. You can well
imagine that this project may take another
40 ycars (o get completed at this rate, All
of us may not be even alive when this
scheme comes into being. While the Cen-
tre swears by the on-going projects and
announces that no new projects would be
taken up due to constraints on resources,
such scant regard is being given to the
on-coine  project like  Karur-Dindigul
Tuticorin-Tirunelveli BG  line. I demand
adequate allotment of funds for this pro-
jects, since it would he opening up the
most beckward areas of Tamil Nadu,

I would vrefer to another important
project which will be of great value to
Tamil Nuadu, Sethusamudram project is
being talked about for the past 4 decades,
Many cxperts have submitted the feasibi-
lity report of this project. When Sethusa-
mudram project is completed, it will be
Sauz Canal of South-east Asia. There will
be great saving in petrol consumption
since the ships need not circumambulate
Sri Lanka. Indian ships will save a lot of
moneyv :n their movement from Bombay to
Calcutta and other ports in South-gast
Asia India  will also carn foreign ex-
change, for the foreign ships may slop
at Tuticorin for refuelling purposes. This
will be a great boon for Tamif Nadu’s
economic  progress. T  understand that
].akshminarayanan Committee is going to
submit its report soon. T urge upon the
Centre o take up Sethusamudram project
for implementation without further delay.
It is also important for strategic reasons
in view of Indian Ocean becoming the
hot-bed of international rivalry.

The Golden Rock Railway Workshop

should be modified to suit the needs of

- w0
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-diesel engine repairs. The Integral Coach
Factory should be expanded so that more
<oaches can be built here itself. The Rail-
ways will save much of infrastructure
spending if ICF is expanded further. The
scarce resources of Railways can be utilis-
ed for other important investments else-
.where. It is rather inexplicable that while
all the infrastructure facilities are availa-
ble in Ootacamund for setting up the
<olour film project, the Centre is planning
to take it over to U.P. 1T need hot say
that this will result in wasteful expendi-
ture. The colour film project should be
in  QOotacamund. The third mine-
cut in Neiveli, which is pending for the
past many years, should be approveq by
the Centre, The plan allocations for this
project should be made by the concerned
Ministry of the Centra] Government.

I am sorry to state that even the restric-
ted power supply has become further res-
tricted for want of coal, The Centre should
rush coal to Tamil Nadu’s Thermal pro-
jects. ] have to point out that, while the
Centre has not taken any interest to pur-
sue the allegations of corruption made by
many prominent people of Tamil Nadu
about the State Government’s Bulgarian
Ship-deal, there should be no hardles pla-
ced by the Centre in the way  State
‘Government purchasing ships from any
other country for its own purpose of tra-
nsporting coal from North to Tamil Nadu,
This wil] be construed as transgressing
the rights of the State to have its own
instrument of procurement, The recent
elections in Andhra Pradesh and Karna-
taka should be an eye-opener for ‘the
‘Centre. The success of Telugu Desam i1n
Andhra Pradesh and Janata Party in
Karpataka is an expression of the desire
of the people of these States to have more
autonomy and less of interference from
the Centre in their day to day affairs. The
Centre must respond to the desire of the
people of the country in this regard.

MR. DEPUTY SPEAKER: The hon.
Member’s party has been allotted 20 mi-
nutes. T must be careful with him because
1 belong to his Party. He will please con-
<lude.

DR. V. KULANDAIVELU: I shall con-
clode.

MR. DEPUTY-SPEAKER: 1 may give
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more time to you, Mr. Ramavatar Shastri,

but not to him.

DR. V. KULANDAIVELU: 1 shall
try to make a mention about the impor-
tant issue I am facing in my constituency.
The 1964 Shastri-Sirimavo Agreement on
the repatriation of the stateless people of
Indian origin in Sri Lanka came to an
end in 1981 and now there is a vacuum.
Under this Agreement if India gives citi-
zenship rights to 7 such people, Sri Lanka
would issue citizenship rights to 4  of
them. This proportion should not be re-
vived now. I am particularly mentioning
this because of the coming non-Aligned
Summit being hosted by India shortly. The
President of Sri Lanka would be here and
the Centre.... should negotiate for an
amicable settlement of this issue with the
President of Sri Lanka,

In Neyveli and its surroundings forming
part of my parliamentary constituency
many Sri Lanka refugees have bLeen settl-
ed. I have brought their pitiable plight
to the notice of the Minister for Rehabili-
tation here. They have been reduced to
penury in the absence of adequate reha-
bilitation assistance. The Rehabilitation
Minister in his letter to me had assured
me that necessary directives have been
issued to the State Government for taking
care of these unfortunate people. But I
know personally that these people have
taken to begging on the roads. I appeal
to the Centre that necessary [inancial as-
sistance should be given to these Sri
Lanka refugees immediately. The onus
should not be shifted to the State Gov-
ernment.

1 have raised on the floor of this House
the bonded labour in the Quarries of Rais-
son and Vidisha in Madhya Pradesh. The
local Police Force from Tamilnadu came
to these places and rescued these people
from these quarries. Similarly, the bonded
labour from Tamil Nadu in Andhra
Pradesh had also been rescued by Tamil
Nadu Police. The Madhya Pradesh denied
the existence of bonded labour of Tamil
Nadu in the quarries here, though the abo-
lition of bonded labour is covered by, 20-
point programme of our Prime Minister.
When I took up the rehabilitation of this
bonded labour, the Central Labour Min-
ister pleaded ignorance on the ground that
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both the Tamil Nadu Government and the
then Andhra Government had not sent
any report about this to him till then I
demand that necessary rchabilitation assis-
tance to this bonded labour should be
given by the Centre forthwith.

In conclusion, I would likz to stress
that the industrial imbalance prevalent in
the country should be rectified without
further delay. The industrial interests of
Tamil Nadu should be protected by the
Centre. 1 would again urge upon the
Centre that the recommendations of Mon-
dal Commission should be implemented
forthwith in the interest of teeming mil-
lions of our countrymen belonging to
backward classes, scheduled castes and
scheduled tribes. With these words, 1
conclude my speech.

DR. SHANKER DAYAL SHARMA
(Bhopal): 1 was planning to speak in
Hindi, but, after hearing my friend from
Tamilnadu. I have changed my mind. The
first thing 1| would like to say is that
there is no idea of imposing Hindi on
any part of India or an anybody as that
is not the thinking of my Party. We be-
licve that all the languages of India are
national languages and we, all of us, are
interested in the development of all of
them.

Sometimes  sweeping generalisations
come and in that context, my fricnd
spoke about the industrial needs of Tamil-
nadu, Members from every State empha-
size the needs of their States. But soimne-
times sweeping generalisations come. He
wust now mentioned that except Neyveli
there is no other central government un-
dertaking in Tamilnadu. Suddenly it stru-
ck me and I started thinking. Naturally 1
am not a Minister or anything of that
sort. The first thing I remembered was
the teleprinter factory for | once belong-
ed to that Ministry. Then there is the
Hindustan Photo-films factory. There is
the Vijayanta tank factory. There is Tri-
chy boiler plant. There is also the Inte-
gral Couch Factory which he himself men-
tioned later on. So, really speaking, this
type of grievances in one’s oraliory one
can say but sometimes speaking like that
creates problems. Now, for instance, from
the nowth, people have been complaining
that in Tamilnadu every village has got
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clectricty and not so in the porth. But
that is not the thing. Wherever everything

that is possible, should be done. National
integration is the first concern so far as
my leader is concerned and my party is
concerned. 1 can assure the House that she
loves every part of India and she and
her party men are proud of the literature
of every language of India because [ feel
that if Tamil has a rich literature or
Bengali has a rich literature, as an Indian
I have a right to be proud about that.
When Rabindra Nath Tagore got the No-
ble Prize we feli—even as children—that
a great thing has happened for the co-
untry as a whole.

Sir, in the heat of the moment, for
instance, the President’s Addrass has bLeen
called a ‘miserable document’ by the lea-
der of the BJP, Shri Ram Jethmalani. Just
now Shri Mchta called it a ‘mediocre do-
cument’. This document is not supposed
to be a research paper. What is expected
from a Presidential Address is, in short is
the picture of the condition of the coun-
try — economic. political and internatio-
nal and suggestion as to how the country
should progress. If we look at it from
this angle, I think, this document is
commendable because it is brief and it
does not try to hide anything. Where we
have progressed it has been pointed out
and where there have been difficulties that
has also been pointed out.

Sir, so far as economic front is con-
cerned I should like (o say that there is
nothing to be ashamed of but rather we
have a right to be proud of what we
have done. Thizs will become clear if we
remember the World Bank report which
says that the economic growth rate in
the hundred devsloping  countrics has
been zero. In Latin America the
growth rate has been minus 1.6. The
twenlyfour developed countries, except
Japan have got a growth rate of zero.
Under these circumstances and if we
add to 1y that we had drought affecting
13 crore acres of land yet we have been
able to carry through our industrial
growth-naturally in an agricultural
country like India, industry js intimately
connected with agriculture-and this  has
heen done without sacrificing any of the
social welfare schemes. Sir, India
is one  country where in  spite
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of the difficultics we have not sac-
rificed any of our social welfare projects
but rather added to them. This [ am men-
tioning because if Mr. Jethmalani and
othzrs were here T would like to point out
to them that they should remember how
Mr. Reagan has cut the prograinme of
social welfare in America and I should
also like to point out that the report says
that in developed countries the unem-
ployment has gone to the extent of three
and a half crores.

Under these circumstances when  the
whole world is going through economic
crisis and when prices are raising and
when there is recession in the whole world
we were having added to it drought con-
ditions and yet we have been able to
carry and continue our social welfare sc-
hemes and even augment them and then
continuz the economic growth, 1 think, it
is something which the country can  be
proud of. [ am not talking about the
pariy as <i:ich. It has become possible be-
cause of the innate soundness of the people
of India.

14.00 hrs,

Who move and who rise to the occa-
sion as they have done ut other times.
In that context I would like to say that
somehow this tendency of decrying what-
ever India has done. whatever India has
been doinz. should be discouraged. It is
a Jegacy of the time when we were sla-
ves. This tendency  should be given up.
During the last year India has done a
great deal [or which every Indian nas a
right to e proud of. T am proud of th2
fuct that last vear we had achievements
in the field of Science and Technology. Our
team had cone to the South Pole; this
is somsthing which any nation can be
proud of. We had been able to extract
metallic nodules from the bottom of the
sea. We have been accorded a pioneer sta-
tus in Ocean technology by the world.
These are no doubt spme of the things
which we have every right to be proud
of. All these things show that We are mo-
ving in the right direction.

In spite of adverse conditions we have
been able to carry on our economic gro-
wth.
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Now coming to the political scene, a.
lot has been said about it. I am amused”
when Mr. Mehta was talking about the
dictatorial tendencies of Mrs. Indira Gan--
dhi. Tt has become fashionable ior them
to call her a dictator. She is a dictator
if she does not hear what I say? She is
a dictator if I am not made a Minister?
She is a dictator if some request of
mine 1s not granted? This is what their
criticism amounts to. In a democracy, it
is the majority with which has got 1to-
prevail. [ doubt if anybody can seriously
say that she does not enjoy an overwhel-
ming majority. There will not be 2ven 2
per cent against her leadership i a vore
is taken. So. where is the question of
dictatorship? How are people who are aot
in our party interested in the way our
party is functioning? One thing is there.
Our party has been connected with the
freedom movement right from the begin-
ning. As a consequence, it has become a
part of the national ethos. When my party
and the country were equated by ccrtain
people we opposed it. Every party has, ot
course, to depend upon a leader. This is
so in other parts of the world also. You
may go through the history of China or
USSR or any other country. You talk of
the period of Mao in China, the periods
of Lenin, Stalin, Khurshchev, Breshney
and now Andropov in Russia. It is a proof
that the country’s development is normally
associated with thes personality of the lea-
der in the 'puhlic mind.

Now, Sir, I agree with my friend Mr.
Mehta that corruption should be fought at
all levels. In a democracy, the greatest
danger is from corruption. Our neighbour
Pakistan is now under a military dictator-
ship. T had occasion to visit Pakistan after
the military junta took over under Ayub
Khan. T visited Karachi in 1958, where
large number of people from my Consti-
tuency, Bhopal, were living. 1 am talking
about 1958, 1959. They all said, they
welcomed military rule of Ayub because
corruption was rampant in the carlier re-
gime. Corruption may be there among
some politicians, among some administra-
tors, among bureaucrats. We have to fight
against it. Somehow I feel corruption is
not so large among the large rung of ~
our bureaucracy. The common politician is -
free from it. But it does not mean that
we can be complacent about it. We have -
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.10 be very careful about it. We mniust op-
pose it and we must fight against it. If
we do it we can achieve a grzat deal m
this regard. '

My hon. friend wag talking about Gan-
dhiji. Gandhiji said that ‘one Satyagrahi 15
enough’ to start the righy movement. Let
us all end corruption by joining toge-
ther and fighting against it.

There are other factors like the question
of productivity which are very i1mportant.
Productivity has got to be emphasised.

This is being done in India. There is
need for more of discipline now, I may
assure you that these are the things
which are needed in the capitalist world
and alsa nasded in the Communis: world.
Ope of the contributions of Mr. Andre-
pov whan he took over—he wag very
precise. he was very clear in his speech—
was about the discipline. He said that
great emphasis should be laid on dis-
cipline, hard work, more of productivity
and fight against corruption. ‘These arc
some of his principles which are there.
Sometimes they do increase because of
various factors. T do not want 1o go
into those details as to whether corrup-
‘ion was mare during the Janata regime
or less. That iy not the question. 1f it
is there it should be fought vehemently.
If all of us make up our mind, a lot.
according to me, can be done and should
be done. We are also very happy and
proud of the fact tha' our Engineers
performed a very remarkable feat, If
they continue to put their mind and
soulder the same kind of responsibility,
they can do wonders. Now, on Asiad
whatever money was spent is immaterial.
Now, so far as this jg concerned, it is a
tribute for our engineers and it shows
their capacity for hard work, capacity
for achieving something in time, and
thirdly 1 would point ouw' that this
money has not been wasted, according
to me, because it has added to the faci-
lities of Delhi. 1t has added to the spor:
facilities and over and above that, it is a
very good advertisement for getting con-
tracts for building works, cons‘ruction of
bridges ang other things from the other
parts of the world. We have got thou-
sands of millions worth of rupees of con-
tractg after rhe Asiad was held here be-
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cause people who came to witness the
Asiad saw the calibre and the capacity
of our country. So, naturally, that adds
to our wealh,

Similarly, now, very shortly, the Non-
aligned Conference is to be held here.
1t is being held here with the unanimous,
1 e¢mphasise the word ‘unanimous’, view
of all the non-aligneq countries, This is
what they have decided and there is a
lot of hope genera‘ed with this, They
are all happy and most of them have
said that they are happy that now the
leadership for the coming three vyears of
the Non-aligned meet will be in the safe
hands of Shrima'i Indira Gandhi, who is
the senior-most political leader of the
world today. 1 repeat it and if I am
wrong, T am willing to be corrected. So,
a lot of hope has been generated among
the people of the non-aligned countries.
A the same time, there are people who
are worried about it, who do not like the
growing strength of the non-aligned
movement and that is why certain irrele-
vant matters may be given grea‘er empha-
sis. For instance, there is a great move
t0  lessen ils importance. It is nol an
ordinary thing yet somebody called it a
jambooree’.  There are already 97 mem-
bers for rhe Non-aligned conference and
3 more are to be added with this, So,
there will be 100 countries with full mem-
bership and there will be 12 or 13 mem-
bers as observers. Now. this whole block
is equivalent to almost 2/3 of the total
number of coun‘rieg in the United Nations.
Now, the leadership of that comes to our
country and the views of our country are
known to the world that Namibia has to
be freed jmmediately,

Sir, on the very first night. when we
became free, Pandit Jawaharlal Nehru
had said, “We are free and happy. But
for us, it is incomplete if other parts of
the world which are not free are also
freed” and at the same time he also said
“peace is said to be indivisible; so is free-
dom:; and so is prosperity in this one
world”. We fought and will continue to
fight for the freedom of the countries
under colonialism”, Namibia is one
country, Naturally, we are opposed to
Namibia remaining under gubjugation of
South Africa. We are toially opposed to
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Apartheid. We have to gsee that in the
coming three years there will be freedom
for these countries, And the argument of
South Africa leaving Namibia, when
Cuban croops leave Angola, will be reject-
ed, and the people of South Africa them-
selves will be free from white dominations,
This i an emotional, a sentimental com-
mitment of my country, not now but from
the time of Gandhiji himself. Tha: jg not
liked by the countries, which treat South
Africa ag a bastion for controlling ¢he
Indian Ocean; something which has to be
strengthened rto control the Indian Ocean,
and keep the African continent under

subjugation. %

Similarly, the question of the Indian
Ocean as a zone of peace is something
which India started. The Resolution was
put forward by Sri Lanka and suppor‘ed
by India. This was accepted by the Unitzd
Nations and the date for Conference
on Indian Ocean was also fixed by the
United Nations Resolution but certain
interested countries did not want it and so,
year after vear it hag been postponed.
We hope that it will be held soon.

Now  in all these matters and the
matter of the Palesiinians. India’s views
have been verv clear. They are clear, we
stand with the Palestinians whatever Mr.
Jethmalani may  think, whatever Janata
Party mav think. Our commitment to the
Palestinians is a part of India’s ethos, is a
part of our culture. India has always
believed in standing with the oppressed,
not with the oppressor, and we conse-
quently stand with Palestinians, not Jnly
to please the minorities here. not to please
the Arabs. It is not the Arab money
which is there. Arab monev was nowhere
to be seen when Gandhiii <aid that ro take
away th. land from the Palestinians will
be a sin. T think. sin was the one word.
which wa, the greatest abuse, as far as
Mabatma was concerned. He could not
use apv harsher word, We stand with
Palestinians: it is not liked by certain
countries, though certain Members of the
House consider Israel and the Israel’s
leadership as the paragons of virtue; they
were telling us that we should follow
Tsrael because Israel appointed a judicial
commission which decided that Begin and
Sheron were guilty, and Sheron had to
quit.
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This is a House which consists of per-
sons selected by the people, and who are
very well informed. [ think, if we try to
look around, including on the Opposition
Benches, everybody knows that though
Sheron hy, been deprived of the defence
portfolio, he continues to be a Member
of the Cubine; and continues to be the
Chairman of the Commi'tee on Defence.
These thingy cannot bluff us; they may
have biuffed others; they may bluff to
those who believe in that, but we cannot.
Of course, it is no use arguing much with
*he people of the Janata Party, who be-
lieve in certain things. Of course, the
basic difference  will remain. Some will
like to shake handg with Moshe Doyan;
We stand with Yassar Arafat: some stand
with those who perpetrate atroci‘ies. They
may like Begin and Sharon, but we know
that Sheron committed heinous crimes,
massacre; which are worse than anything
done by llitler.

When we speak on certain issues, na‘u-
rally some countries and some friends
who are guided by the wealth of the
Israelis or of the Zionists, may not like
it. Consequently, there is the danger, and
there 1 wish everyone of us should stand
rogether and strengthen the hands of our
leader, strengthen the handg of my party,
‘which at present happens to be in the
Government, This js not a party ques-
tion, this is a national quesiion. The
attention from basic issues cannot be di-
verted by raising the question as to Whe-
ther Norodom Sihanouk should represent
Kampuchea. In India we have taken a
posture, we have given recognition to the
Heng Samirin regime. This House was in-
formed of that; we got the peoples’ ver-
dict on that in the eclection. In a non-
alignment conference, it is a question of
give and® take and understanding. We do
no. insist on jt. We have agreed with
what wasg decided in Cuba and Havana
that none will represent Kampuchea. We
have nothing against, Narodom Sihanouk
personally. We had very good relations
with him personally. When I was the
Chief Minister, he was my guest. He is
a very nice man, but what is he today?
He represents the Pol Pot regime which
was resronsible for killing of the three-
fourth Muslims of Kampuchea; and T am
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repeating it—Ilet my friends contradict it—

because they were considered fundamenta~

lists by the Pol Pot regime, they were
killed. And today the Pol Pot regime 1is
being sought to be brought back by a
backdoor in the name of Norodom Sihan-
ouk. Because We must strengthen the
Movemen: we are not putting the Hong
Samrin regime there, We are keeping the
seat vacont as was decided by the Non-
Aligned Conference itself. There again
I want to make it clear that the main task
before tre leadership of the non-aligned
nations, where the countries fighting
amongst themselvey are represented, is 1D
getting 'he greatest consensus and that
consensus will have to be tried. But that
consensus hag got to be towards the basic
concept of non-alignment which I may
humbly submit are not equi-distance from
all. There was a biocal world at the
time when this call of non-alignment was
given by Panditji, but he had always
repeated that there are certain basic tenets
of the non-alignment, on which there will
be no question of a compromise, There
will be no question of equi-distance wi'h
anybody, My country hag a right to
decide jts foreign policy economic policy
of its own in acocrdance with the wishes
and good of the people themselves. No-
body has a right to dictate. We are go-
ing to be away from any military entan-
glement which again is not a new concept.
You may be gurprised to know that when
Womesh Chang Banerjee presided over
our Session in 1885, even at tha' time we
said that we do not want to be ger in-
volved in anything, But there is a basic
concept to which non-alignment is com-
mi‘ted, We are anti-imperialism:; we are
anti-colonialism, ~ we arc anti-Apartheid.
We believe in the development of econo-
mic strength of devecloping countries. That
is very vital because we are committed
to peace and prosperity and non-exploita-
tion of one nation by another.

Now, this basic issue of New Economic
Order has become important because
there is tension between those who have
and those who do not have. There was
a reference to this in the President’s
Address that developing countries are
suppliers of the raw material, prices of
which are going down, whereas ¢he prices
of finished products which are supplied
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by the developed countries, are goimg up
all the time. As a result the developing
countries are becoming poorer and deve-
loped countries are becoming richer and
richer. Bu: many economists even in the
developed countries are now coming !0
the conclusipn thuat this is a ghort-sighted
policy, which does no; and which will not
pay the developed countries in the Jong
run and they should seek a New Economic
Order. In the present world all these
issues are there and India naturally has
been in the lead. We have talked about i1t
in the North-South dialogue and from
that we have moved on to South-Souh
dialogue itself—not depending all the time
for help from the developed countries, for
money and for technology. We ourselves
should come together. There is so much
in the developing world iself where we
can exchange ideas, our material, our
knowledge ang 1if we work together a
new economic order is bound to come
which will be more just to the wzeds of the
developing countries, poorer countries and
the third world countries, And that is
the one thing that should and that is go-
ing to engage the attention of the nations
meeting here. But those countries which
exploit and some of us who would not
like to go deep into the question, may be
carried away, We must from this House
Taise our voice in that context and see
that these things adn the fissiparous ten-
dencies do not happen. In that context
Rashtrapatiji has said that we must tight
all the fissiparous tendencies all those
thingg which divide us—may be religion,
may be others, muy be language—because
if you go deep into it, vou will find that if
no;y the foreicn hand, the foreign en-
courazement ig there to all such tenden-
cies that are happening anywhere. So, we
have (o be very cautious about it. T nave
absolutely no doubt that all of us in this
great Parliament wil] rise to the occasion.
and see that the coming three years. when
the leadership of thes non-aligned move-
ment will be with thig country, prove a
period of blessing for humanity as a
hwhole  becaus. we have always been
thinking in terms of Ekaiva maanushee
jati as mentioned in Rig Veda, or Vasu-
dhaiva Kutumbakam, let wus wish and
pray—if my friends do not object to it,
because T believe in God—that we shouid
succeed in the task before us.
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Y Wo @o TG (TT'H"E&T)
I AIET, AT FFgAE  LET
F wezgfa v & Afqamo g &t
g qqlE F7 T&q09 @1 2, S§ &1 99-
99 FI9 & faw & =er gom £ |

4l

TZ4 &Y TF 7% HAAg e
St A &z 2 fF W uw AdET ¥
TAX @1 F AT IH A9 § A 2T
FAIGITT & AT I AWAT  T35g
g, 994 ® ;P wEqr F 3w oA
WX ZA T T T &1 a9 & A0
A T F0 FLT A1 qEA F |

AR ZW A AT 97fg ®1 2 A
FHATY TR TN IST T FIAT H
FILOT AT IO 9 9TQ &7 7, qg T
T fodr g€ 7dt & =faw ot &
ST JEATT FgEex F, IegE ATV
Tl 997 FA g0 FgT ¢ fF 2w A
g TIT 2 | FAL IAME HAAT TH-
F AT gHA WA® ®7 T agq
Sf #T & HIC TaT @1 & q4 AT
danr 2, 39 %7 3afa & fau 29§
AqF FAFT 39 37 H T Z |

§ uF I@ qg FAT dEAT §

f@ gAR 3r 9 gz agr dEAr #
geare @m 2, faa @ sfafFe
FCH ATAT dgi &1 qfatata T@r
HIT 37 FT agd 1 wHEAT F
I KT TAEAT &1 AFT T TIHF AAT
(722 T % a0 Ty AT & A1

§9 39a § AGw w1 & 3z &\
e A1 TAF § 47 ATAED A 4T
fel 7 7oAl Ihed & (@0 q@ §,
S FAT JEA ATAT &, A1 IT A Agq
R 9%AX AN g2 A@ 2 AR
IAFI FIET TAT Agl @Awdr AT I
¥ 3T F 9T @ B I ATHAH
HT A W@ AE WEAT | FEfAQ
W g ag Fg B oag o A-
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AT FISET , g ST AR g W
AT F AT, dT ST FAT RV A
g¥ & fF ity weafa <t & WA
TG H a8 a1T Fa! & AR gl
I & TUTA Wt =we gfeew T
T A a9 gAd g Agw grdT j,
A9 FT FAAT § T gUF qE|,
ST gaTe EreAew fafawez g, @ fow
FT gug faar A #Fq=y & za &y
Trrrfrg FAf90 #1091 & & arg
g7 @r & fau St o g1 9%, 9g
@ |\ w7 78 Fa@ gO a0 &l @
g fF zarr wraw tAfaex a@w=m
A 39 F1 wwrtaa o wR ge
AT AT ATSAT AR A AT T4
qYUT FT

§ wrwar g, suream o7, fE
AN F AR a9 & @ AT a3
Fits & =g et & fqu @iwar
qMEaT 9T | § g FEAT =vedl g
e wum (ag), swdr sfa aidr
FT ST FOF T, 9 T W & ==
q9 & Wl g AT ag IF a1 )
qT 9q 2 & =9 I § wew
sfagi w1 oA s gui & AW 7Ea
gu 7 , WAF ATAl W Wa IO
W, g0 g9 Hufeda § A Gl
TH F FTOW BT IT@ I T A4AT
TS 9% § A @l ¢ | TE BT AT
Tet & Fifw 79 7 foa 2@ & qa Faar
T FT 51 9% 7T 9 AT 3§ T80

f # < ww wifEgmeE 4r |
SH 9% ST ¥@ A9 ZT@r, &
gaad  Hd &Y, 99 & 9qEv H
oM F dE, FUEwE & AR 7
59 1w & ¥ A W
g% | g 3@ &1 & g f& v
Og S9aT 4 39 &1 far 4r, s§
F d QU AG F R | gl
q¥ fa® qFar=l F4 § FH AE
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[t Ko @lo ITA]
gar | zEfaw §  Og  wd
FEMr fF AW ww oA S e
FUFH §, ST A I AT I T

o1 RE TR A v oA
W@ AT FE AN § WX IAE T
® ¥ T AW F AR HBHTL AT
T SEET AR AT o4 femr S

afy® a0 ¥ I FT ST a2
¥ T TSRS FET : TETX AW OH
JATER T JE7T g | AfF qW=ET
fore @ & 3@ W 2 3§ A
TR § FATL SHGET a8 @Y 21
g AT SAGEAT 7 93, TOAT ITh
Wt g = 3T 9gT IE g1 W
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gHT aTqeE @gar T, av gATdY
STyl g, sefd 8 SEEr A™
Y T SEer & fag g
i & ooy g9y wem {5 78
St #mo ofEr frase & sfg ¥
16 TTHS FT T T@T 7, TAR
FETAT T | TTFT T AT ¥ TAET
fFar so a1fd g WA 99w FIN
W FT TRI FC Ta

AT SITAE S, "HEw &
g% 9T F5 qe-a¢ AdT & W WX
g ¥ W fF 9 g ¥ aE
gt frar, ag /8t fRar 0 ® SR
qeT TEar F BF owmw & S
STEH g, FEH FI ST 9T 2, AT
o9 @ 9 ® 9, Sq S\ar
qrEf FT g oY aY Ig gHg Al
TRl W AR A geea g foar ?
e T Bl Tgd A7 AF T B
SICEET RIS B
o e faEm s F g of, fae
T HT qEaT gH AT FT(gT, I FIH
FT FEMET T IFC, FATL ST AT
qreét F @ g, W SAar qret
F AT g SR oIT F oA & A
HAF FT GATH § AT T § | AR
Tg WE T AT T e T
FO4 ARl T £ AT T AR TS &
fF =gt IT9 781 FQF AT EE )
W W qAT FAT AT & ar q &
awr T 7@ Fga & FATT FAT AT
AW EMAT ATRET | FT T OTAF &
ag FL & FH I AT ART A AT
TR ¢ gEfAT WL 39 W6 ¥ g
Ia8r W fam 43 FT gawmg
T g 9, AT g "dl
s g ey ¥ Tw Iw H S
ST F ¥, 9 IUH & fe@r
faa 1
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TA W=l B A9 A HIOST
ggaE IO g fF oA A F9
famaT #3 #1 gug fegr

H WE wgE (9EAYE)
Argaw et oitwe g, § faow

T 89 1971 FT |Sitse 1 U39
q9¢ @I 9T | T994 #9 11—

:
:
E!
E
:

&1 qifE § T qifadT ag Wl
g7 ff et 59 qew ¥ gR B} &
s, o 9= g & fAr wik
gt gl fF Qe gRoF A S
gfeh 3@ Ao #1 AES ST A
SqAE FErd § SR aUEd @l
™ ] fe@r sigw, d| gge
@4 & FIT AW adr g 1 |l
g TEA T A ¥ W T gR
AaffeT Qe 1 g8 w & faerfaer

T9q ' FT @1 1981-82 WK
1983 & W1 A\ WSsfege g
T 2, T qFl F ¥ F TQ
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T 91 WX Iq&T @7 & qd Hea

ferg et
A8l 91, @@ M1 gedar 491 | HS
36—37 | #l AWK & 9],
WETHT IMET HT 36 AT HI AT
F 9% gra ;T og ¢ oA e
1 gifdgre & AE9 # @A
T@q & U 3J|a & T W I
g 31

AT AGHT ATF & ¥ foeet F
¥ X ufige T S gu g, S
fafesr g ater AAEA H IJGET
VT 21 SATaT & 5 JETenT e #1 Fad
G AT W T & A& B el |
ST @ E | AT fegeam &1 sar sy
g B qEAAT AZT T | S HIHT
deqt Fgar 2 I8 GHNEAT § UHR
7 9 g @fer ag few ge e
Tl 9w fegmm & maw @
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(Interruptions)

SHRT RASHEED MASOOD: I am
not vielding, T am not vyielding., (Inter-
ruptions). No, I am not yielding.

(Interruptions)

MR. DEPUTY-SPEAKER: He is not
vielding. It is a request from the Mem-
ber, bui he is not vielding.

(Intcrruptions)

SHRI RASHEED MASOOD: You can
say whatever you want,
(Interruptions)
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Your Party was alloted 28 minutes, I have
given 30 minute; to you.
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MR. DEPUTY-SPEAKER: 1 think,
you are concluding mow. I should not call
somebody else when you are reading out.

The time is up. Please conclude.

SHRI RASHEED MASOOD: Yes, I
am concluding, Sir,
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(Interruptions)

SHRI RASHEED MASOOD: 1 am
no: yielding. I am not yielding.

(Interruptions)
No, I am not yielding.

MR. DEPUTY-SPEAKER: He is not
yielding. It is a request from the Mem-~
ber, but he is not yielding.

(Interruptions)

SHRI RASHEED MASOOD: You can
say whatever you want,

(Interruptions)
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MR. DEPUTY-SPEAKER: You have
to complete your speech by 3 O’Clock.

Your party was not allotted 28 minutes, I
have given 30 minutes to you,
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SHRI RASHEED MASOOD: Yes, I
am concluding Sir.
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SHRI SOMNATH CHATIERIEE (Ja-
davpur): Mr. Deputy-Speaker, Sir, you
have allotted me only five minutes, I will
try to keep within that..
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The President’s Address has attempted
to gloss over the all-round and evers
deepening mrisis in this country and it
has become almost a ritualistic exercise
in unreality.  There is stagnation, if not
steep decline, in every sphere of our
country’s economic, political, industrial
and other spheres. A Government that
evolved for itself the slogan of “Gov-
ernment that works” has in practice bean
found to be a Government of inaction,
of indecision, of meddling through and
carrying on ad hoc basis.  That is why
the problems have engulfed the whole
country.

Apart from the acute economic crisis
that has developed. the biggest Janger in
our country today is to ils unity and
integritv. I am not going into the de-
tails because 1 have no time. But  one
aspect I would like to stress as a result
of the policy adopted by this Government
in Assam, today, thousands of people
have come over to West Bengal from

Assam,

They have  become

refugees
once more. T would like to know what
responsibility the  Government is going
to look after these thousands und thou-
sands of people who have not committed
any crime and whose only crime is that
they want to live peacefully in a part  of
this country and who have not entrench-
ed upon anybody's interests. I demand
from this Government the complecte pro-
tection for these people as also meeting
of the necessities ol t(hese people who are
forced to go to West Bengal and may be
to other States also.  They are  now
coming to West Bengal because it is, the
neighbouring State.

I would request the Government to make
its commifment clear and to fulfil this
commitment to these helpless people.

So fur as the question of drought i3
concerned, the seriousness of the drought
is stated. But it does not appear thal the
Central Government is aware of its obli-
gation where there is such an acute
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draught condition, In West Bengal, there
was a demad for Rs. 205 crores. Although
the loss is over Rs. 1,000 crores worth of
production. There was a demand for Rs.
205 crores for relief. The Central Gov-
ernment team had gone there more than
once, thzy have assessed and they have
said that with all the difficulties and the
constraints of resources, the Statz Govern-
ment is looking after the situation admi-
rably. That is on record. But against a
paltry sum of Rs. 205 crores, only Rs 52
crores have been sanctioned so far, but
not yet paid. If the country has to sur-
vive as a whole and, if you do not want
to balkanise it, you cannot say, “We have
no responsibility so  far as the drought
conditions in any part of the country are
concerned.” This is an obligation of he
Central Government in view of the reso-
urces that are available to the States. We
are looking forward to our respected Shri
Y. B. Chavan’s visit to our part of the
country and this is a problem which has
to be noticed.

There is a new surcharge of Rs. 120
crores in yesterday's Budget Speech not
pie out of which will go to thz States.
The system is to increase the surchuarge so
that it is not distributed amongst the
States and to reduce the rate of income-
tax so that lesser amount goes to the
States. This is the position. With inelastic
sources of revenue for the States, the res-
ponsibility  for such a natural calamity
cannot be thrust upon the States. It has
to be borne by the Centre. Therefore, 1
would request the Central Government and
the Prime Minister to spell out the Gov-
ernment’s policy on this as to how they
are going to stand by the side of the peo-
ple.

One aspect on which there is total sil-
ence in the President’s Address relates to
Centre-State relationship. 1 do not know
how long this ruling party or this Gov-
ernment will go on avoiding this impoi-
tant and burning issue,

You may say that at one time this
Government thought of having their rule
all over the country, except in Bengal and
Tripura which are lost and that this Gov-
ernment will manage there somchow and
cherish dynastic ambitions also for future.
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But, today what is the situation? The
whole of South India is out of your con-
trol. There is a demand from the Chief
Ministers of Andhra, Karnataka and Tamil
Nadu for more and more financial grant
and sooner than Jlater, Kerala will join
that group.

S0 far as the State Chief Ministers of
the Congress-1 ruled States are concerned,
they are also feeling the difficulties in re-
gard to the economic and fiscal imbalances
between the Centre and the States and
those difficulties have to be resolved soon-
cr than later.

You cannot go on avoiding this.

You are putting responsibility after res-
ponsibility upon the  State Governments.
You want to entrust the responsibility to
spend crores of rupees for the revival of
the sick industries which have All-India
implications ~— they are manufacturing
things of All-India importance — to the
State Governments without the Centre
taking any action or giving any aid. The
Centrul Government did not take neces-
sary action against the recalcitrant  ein-
plovers who have misappropriated funds.
Necessary action had to be taken by the
Central Government  under Foreign Ex-
chaunge Regulation  Act, the Income-tax
Act. the Customs Act and the Companies
Act.

We are proud of the achievements in
the sphere of sports. We are also happy
thit Asiad has earned a Cabinet berth for
our good friend Mr. Buta Singh. So far
as Asiad s concerned, it is very good.
But we have to decide priorities. We are
proud of the achievements of our engi-
neers.

But Metro railway in Calcutta has taken
already six years and we are told that it
will take another six years. Our engineers
are not given full opportunities to com-
plete the construction of the Metro rail-
way. Calcutta city is in trouble,

We want a second Hugli bridge which
will be an engineering marvel. Where
are our engineers? Why no funds are pro-
vided to them? Why this construction of
a second bridge on Hugli river in Cal-
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cutta is taking years and years? These are
matters on which we have to decide our
priorities and I request the Government to
decide its priorities properly and instead
of spending money on Asiad, these matters
should be looked into with the greatest
urgency.

I hope that the Government will give
its most serious attention,

SHRI DHARAM BIR SINHA (Barh):
Sir, A little while ago, Shankar Dayal
Sharma was present in the House and
while speaking he said that we should noti
use heat in exchanges. or arguments in
the House. T agree with him. If 1 have
any emotion in my speech. it will be more
out of sorrow than of passion. Looking at
the torment in Assam, and the turmoil in
Punjab. and ay the depressing economic
scenario, in the country, | feel increasing
disquiet. It will be a source of unguish
1o anybody,

And it i1s not a question of the Gov-
ernment following any policy or no policy.
The Government is free to adopt its own
policies. It 1s also free not (o have any
policy.

But, we in this House are definitely con-
cerned over the inadequacies of the Gov-
ernment. What does the structure of the
Government and the frequet changes cfl-
ected in the Government show?  What
kind of direction can c¢ne make ol the
many changes that have been made? To
me it seems as if a decision has becn
taken to prove that everyone is dispens-
able and that everyone is disposable. The
most important instruments of the Gov-
ernment are the Members of the Cabinet
and in the last three years one has watch-
ed its many formations with feelings more
of sorrow and not of anger. Can 1 give
you a few examples?

The country to-day faces an acute shor-
tage in housing. And how many Minist-
ters did we have since 19807 I will
give you three guesses but three guesses
are not enough because there have been
four changes in Ministers. Take Civil Sup-
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plies. In 1971 I also bad the privilege of
working under the Prime Minister. Since
then, the public distribution system had
been one of the most important program-
mes of the Government. But what do we
find of the Civil Supplies Department?
What priorities are being given to the
public distribution system? This, in name,
seems to be a very simple Ministry. But
on this Ministry depends the poorest of
the poor, whether in terms of kerosene sup-
ply or food or in terms of sugar supply;
for all the basic necessities they depend
on the performance of this Ministry. But
what do we find there? First we had my
[riend, Mr. V. C. Shukla, then Rao Biren-
dra Singh, then again my colleague from
Bihar, Shri Bishma Narain Singh and
again. . .. (Interruptions) You guess. 1 am
asking how many Ministers did you have”
I am willing to let you play the guessing
game. Yes, I will give the name. Now,
of course, the Minister is Mr. Bhagwat Tha
Azad. The Members opposite do not even=
recall who is the present Minister  for
Civil Supplies. Not only in terms of per-
sonages or changes of personages but |1
refer to the linkage of this Ministry also.
Al one time it was part of one Ministry

15.18 hrs. 3

[MR. SPEAKER in the «Chaiy]

At other times. it was par of another
Ministry and the third time it  was a part
of yet another Ministry. The same is the
case with Trrigation, The same is the case
with Railways. Same is the case with the
Petroleum Ministry. In each area we find
that there has been a constant shuffling
and changing.

I have been trying to understand what
it means. What is the pattern behind it?
I have been trying to find out. It seems
that it i1s to create a new style, T do not
know_ But one thing does stand out. That
makes nobody responsible for anything.
You cannot hold a Minister responsible
if the Minister is there in the Ministry
for 6 months only. You cannot hold an-
other Minister responsible if the Minister
is there for one year. It is all right —
there is joint responsibility. I assure my
friend, Dr. Shankar Dayal Sharma that I
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am not disagreeing from him. The joint
responsibility is there. The Ministers are
supposed to be generalists. They are sup-
posed to provide administrative leadership.
But the world to-day is such that with
the technélogical involvement in each
Ministry the Minister does require a cer-
tain knowledge of not only the general
working of the Ministry but also  the
technical aspects of it. As I said, it seems
that the pattern has been to create a
situation when npobody is responsible for
anything and when I say this, may I ask
who is being held responsible for the
tragedy in Assam? My party took a very
conscious decision to participate in the
elections. I am not in any manner with-
drawing from the logic and rationale of
our participation in the elections but to-
day somebody must be held responsible
for the tragedies and, mind you Sir, most
of the killings took place in Assam after
the voting process had been gone through
— whatever may be the voting process.

Now, I come to the voling process.
There is a constituency called Bihpura.
The total electorate of this constituency is
64,000. The total votes polled are 440.
It does not matter to whom these votes
have gone. There is another constituency
called Teok. The total electorate of this
constituency is 68,391 and the total votes
polled there are only 1,374, This is the
pattern. T could have given more names
of Constituencies but you want me to
conclude, Mr. Speaker.

Sir, the immediate thing that the Gov-
ernment owes to this House and to the
nation is to fix responsibility — whether
political or administrative responsibility
on the person who advised the Govern-
ment to go through the elections. If it is
Governor of Assam then he must be
immediately dismissed. If it is somebody
in the Home Ministry then he must also
be immediately dismissed but responsibi-
lity for the Assam tragedies must be fixed.

Sir, T am glad that the Prime Minister
has said that negotiations would begin
again but T am sorry to find that in the
negotiations the so-called winners of the
elections are supposed to take part. Sir,
this will not only disrupt but also damage
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the negotiations. Assam is the hub on
which depends the entire North-East of
the country and implcmen@fm of any
policy whether it is security or develop-
ment policy would depend on how Assam
IS treated.

Sir. although I have more to say, yet I
would only conclude by saying that alien-
ation in Assam, of Assam is totally un~
acceptable.

SHRI G. M. BANATWALLA (Pon-
nani): Mr. Speaker, Sir, we are thankful
to the President for having addressed the
Parliament on 18th February. The copy
of the Address has been laid on the Table
of the House. Indeed it is a document of
great importance. The Address refers to
several achievements of the Government
for which  we congratulate the Govern-
ment,

However, it is rather unfortunate that
the Address is treated merely as an an-
nual ritual even by the Government. There
are several areas which have not been
taken note of by the Address. The Add-
ress is also silent with respect to many
important defects. The Address has totally
failed to take cognizance of the increas-
ing discontent, agony and dis-illusionment
among Muslims with respect to the red-
ressal of their grievances. I must here
mention that even the U.P. unit of the
Indian Union Muslim Leaguc was con-
strained to luncha jail bharo movement
in order to express adequately this deepen-
ing discontent among the Muslims with
respect to the redressal of their grievan-
ces, and also to impress upon the Gov-
ernment the need to forge urgent practical
measures. Sir, as you know, on the 27th
of February I also courted arrest. The
point that I have to make before the
Government is this. All are looking at
the Government. There are other parties
like the BJP and others with whom there
is total disenchantment and disillusion-
ment. There is a great hope with the
preseni government and there is an ur-
gent need for practical measures.

Sir, as T said, it is unfortunate that
the President’s Address is treated as a
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mere ritual, Many things are not being
adequately noticed. Even when the Add-
ress takes cognisance of certain important
facts, we hardly find measures adequate
enough to deal with those situations. The
President’s Address is a mirror of Gov-
ernment policies. But even when the Add-
ress takes cognisance of certain things we
hardly find adequate measures being adop-
ted in order to honour the pledges given.

I may also for example point out that
on the 23rd January, 1980, the Address
said that *“the Government will do its
utmost to put down violence and lawless-
ness.” The promise wuas made in 1981. It
was also made in 1982. Now again the
Address has expressed disquiet over the
situation, But we find an increase in the
riots, In 1981 the number of communal
riots was 319. In ]J982 they rose to
474,

Sir, the Addresses have repeatedly told
the President’s Addresses that the Gov-
ernment are determined ‘0 ensure that all
sectiong of the population live in gsafety
and honour. On February 18 1983 the
Presideny specifically said that the guilty
will be firmly dealt with. But, punish-
ment is a word unknown in the history
of communal riots, Very recently, Jiten-
dra Narain Commission has even named
the officers responsible for the situation
over there buy we do not find any action
whatsoever,

Sir, the Addresses have repeately told
us that the Government will take steps
to ensure that the minorities enjoy a
sense of full and equal participation in
all spheres of life. This is again an unful-
filled promise. Even in the clerical
cadre of the Central Secretariat the Mus-
lim clerks are hardly 0.20 per cent, In the
I.LAS., on Ist January, 1981 the per-
centage of Muslims was 2.98. In the TIPS,
on 1st January 1976 their percentage
was hardly 2.8. Since there is no time
I may briefly run through certain things.
In the Boards of Directors of Public
Sector Undertaking Muslims are hardly
to be found. Take the number of Mus-
lims on tlie Board of the LIC. There is
not a single Muslim. Let us go through
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the Reports of the various scheduled
banks; some of them are  nationalised
bahks. In the year 1981, in the case of
the Bank of Maharashtra the Indian
Bank, Union Bank, Syndicate  Bank,
Dena Bank, United Bank of India, Cen-
tral Bank, Bank of India, Bank of
Baroda, Andhra Bank and Corporation
Bunk there was no Muslim. There is
hardly one Muslim on  the Board of
Directors of the Allahabad Bank, and
only two on the Board of Directors of
th, United Commercial Bank, There are
several figures with me, T am not placing
them before the House because it will
take the time of the House. But we find
that the recommendations of the Mino-
rity Commission have also not been im-
plemented. We, therefore demand of the
Government to implement the recom-
mendations of the Minority Commission’s
that are there in the first, second and
third Reporis and see that they are pro-
perly implemented. The Minorities Com-
mission has asked for a legislation to
provide for statutory c¢laimg by way of
compensation to those affected in the
communal violence. Let such things come
forward. i

Sir, before 1 conclude, 1 may refer to
N or two sentences of the Mandal
Commission, Abont Kerala the Mandal
Commission has <aid that only Mapplas
are in the other backward class lists and
other Muslims will not be in rhe back-
ward list. My request to the Government
iy to accept the sentiments of the people
of Kerala—about rhe Mandal Commis-
sion Report—this list is not valid for
the people of Kerala, Therefore the cur-
rent list of other backward classes must
be followed in the State.

*SHRI C. CHINNASWAMY  (Gobi-
chetipalayam): Hon, Mr. Speaker, Sir,
on behalf of my party, All India Anna
Dravida Munnetry Kazhagam, 1 wish to
participate in the discussion on the Mo-
tion of Thanks to tha President’s Address
to Parliament. Probably it is for the
first {ime in the history of my Party in
Parliament that an amendment has been
moved to the President’s Address by me.
1 felt that it wag my primary duty for
the people of Tamil Nadu and the State

*The criginal speech was delevered in Tamil.
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of Tamil Nadu that I should indicate
through this amendment their resentment
against the Centre for neglecting their
welfare and the economic interests of the
State.  The President in his Address has
stated that the divisive forces in  the
country must be fought resolutely and
the pation’s unity must be nurtured. 1
wholeheartedly support the clarion call
of our President in this regard.

At this juncture, I have to point out
that, while the Centre is laying emphasis
on national unity, it is regrettable  that
the non-Congress (1) Governments in the
State are being looked at always with
political considerations and  motivations.
] will narrate a few examples to substan-
tiate my argument. '

In 1974 the Cauvery Waters Agreement
come to an end and since  then the
State Government of Tamil Nadu  has
Feen repeatedly bringing to the notice of
he Centre that unless udequute guantum
- Cauvery water is supplied to Tamil
Wadu, the State cannot b2 saved from
a1id zone.  The Centre has not evinced
Leen interest in the solution of this prob-
lem so far. Due to this callous ap-
rroach of the Centre in the Sharing of
Cauvery waters among the southern
States, Thanjavur, commonly called the
Granary of Tamil Nadu. is fast turning
mto a desert. It is really inexplicable
to me that while the Centre is reopening
the current agreement about the sharing
of  Ravi-Beas waters between Punjab,
Haryana and Rajasthan. it has not shown
the same degree of interest to find an
amicable settlement for Cauvery Waters
dispute. Here T would like to stress the
imperative need for nationalising all  the
rivers of the country, which alone would
be the remedy for all the existing inter-
State river water disputes. It will also
pave the way for meaningful and pur-
poseful strengthening of bonds between
ihe States, The elusive national unity
will become a reality.

In 1982 two monsoons have failed the
State of Tamil Nadu which has created
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acute scarcity of foodgrains in the State.
The State Government has asked for sup-
ply of foodgrains from the Central Pool.
It is unfortunate that the Centre should
be hesitant in rushing foodgrains to the
State.  The Central Pool of foodgrains
is not just for showing the stock accounts.
It is meant for giving succour to the
starving people in the country. I anz
surprised that the Centre should referto
the nutritious meals scheme being imple-
mented by Tamil Nadu Government for
the paucity of foodgrains in the  State.
Dr. Kulandaivelu, my colleague from
the D.MLK. a little while ago  pleaded
tor declaring thic nutriticus meals scheme
as a national scheme and he wanted it
to be included in the plan programmes.
He demanded that the hon. Prime Minis-
ter should ensure s implementation on
an all-India basis. I would like te@
reiterate here that the failure of monsoom
is the principal reason for fall in food-
grains production in the State. Tt should
also not be forgorten that the State of
Tamil Nadu had contributed substantial
Juantity of foodgrains when there was
curplus food production in previous years.
The Centre should resh foodgrains tol
Tamil Nadu in order to save starving
children and others in the State.

There is acute power crisis in  the
State.  Here also the Centre has not
despatched adequate quantities of coal
to Thermal Stations in the State. All
the thermal stations in the State are not
producing even 50 per cent of installed
capacity for want of stocks of coal. The
Government of Tamil Nadu has requested
the Centre to permit the import of ¥
lakh tonnes of coal for Tuticorin Supex
Thermal Station. The Centre has not
so far permitted this import. In  order
to overcome this unprecedented power
crisis in the State, the Centre should not
only rush coal to the State but alsol
permit the State Government to import
the quantity of coal required.

The Government of Tamil Nadu has
recommended to the Centre 138 indust-
rial applications for licences. The Centre
has not yet issued industrial licences ta
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these entrepreneurs. In other words,
the Centre seems to be contributing for
the industrial stagnancy of the State by
not taking prompt and timely action in
the issuance of licences.

Similarly, the language issue has also
not been resolved by the Centre. Many
States have accepted English as the link
language. But still Hindi is being im-
posed on non-Hindi speaking people by
the Centre directly and also indircctly
through competitive examinations con-
ducted by the Union Public Service
Commission and other examinations like
the Chartered Accountants Examination.
In conclusion, I would like to urge that
English should continue to be the link
language of the country, without - Hindi
being imposed overtly or covertly and
simultaneously the Centre should also
promote regional languages so that unity
in diversity becomes the life-breath  of
the people in our country.

T seek the support of the House  for
my amendment to the Motion of thanks
to the President’s Address and I conclude
my speech.
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MR. SPEAKER: If you want to make
any point, speak on them within three
minutes, I will not give you more than
three minutes.
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THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI): Mr. Speaker, Sir,
a large number of hon'ble members have
spoken on the President’s Address. Some
have made good points, others hava re-
peated their pet theories and others again
have aired their prejudices. I am  not
taking the names of one group or othsr
or even of one individual or another,
not because 1 do not appreciate what
some have said or object to the criticism
of others, but only because it is not pos-
sible to take all names and to taks jost
a few might be discriminatory. Anyhow,
I thank all for their participation ia thz
debate. .

_,"- In his Address, the President informa

Parliament and the country about the
state of the nation. This the Address
has done with a high sense of responsi-
bility and in a cogent, compact manner,

Some hon. members have accused it
of being unduly rosy and optimistic, No-
body claims that conditions are ifeza! or
that we are satisfied with what has bzen
achieved. But, on thez whole, ths Ad-
dress is objective and presents a ba'anced
view of strengths as well as of shortcom-
ings. But it does certainly highlizh:, as
I think it should, the nation’s grit and
achievement, in the face of trem2aious

diﬂicullies.//"'

Several hon. members have talked of
a decline in production in the agricul-
tural and industrial sectors and th: low
rate in the growth of the economy during
1982-83, compared with the previons
year. Agricultural production has been
lower but industrial production has not
fallen. There has been some dacliaz in
the overall growth rate but two importamt
factors have to be borne in mind, firstly,
the rapid deterioration in the internationat
economic situation and secondly th: uam-
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yrecedented drought of 1982 in vast areas
<[ our own country.

The Indian economy cannot be comp-
letely insulated from  the international
ccopomic environment within @ which it
has to operate.  When world trade stag-
nales, our exports are also adversely
affected.  Aid is becoming increasingly
costlier and more difficult to get. The
whole world is puassing through a period
of economic turmoil marked by  high
rales of infdation and unemployment.
Fven in the industrially advanced count-
ries the average rate of growth was only
} pcr cent last year, The  non-oil-ex-
porting-developing countries  were the
worst hit, suffering  from the inherent
weaknesses of 1hlei1|' own economies and
lso ‘rom the repercussions of recession
in Jeveloped economies.  During 1982,
the ioflation rate in non-oil-exporting-deve-
loping countries was as high as 35 per
cent, and the average rate of growth only
1.8 per cent. In this year of all-round
siagneton, India is one of the very few
countries which has managed to keep the
anpual rate of inflation at the low leve!l
of 2.8 per cent while sustaining a reg
«opably satisfactory rate of growth.

The growth rate of 2 per cent is less
ban that of the previous -year, but here
1 come to the second point I made ear-
licr, which is that this growth rate has
been achieved in a year of severe drought
which affected 43 million hectares of land
and 26 crore people. Our last drought
was in 1979-80 when 38 million hectares
of land and 22 crore people were affec-
ied.  But if we compare the state of
the economy now with that of the pre-
vious drought year, the House can judge
between good and bad management. In
A country like ours, heavily dependent
on the monsoons, all that the Govern-
mept can do in a  year of monsoon
failure is to try to mitigate its adverse
impact through good management of the
cconomy.  This is exactly what we did
‘n 1982, That is how the country was

" essential

saved from the debilitating impact of
a pgreat natural calamity.

In 1979-80, in spite of a comfortable
situation in food stocks and foreign ex-
change reserves, prices were allowed to
increase by nearly 22 per cent. By con-
trast, in the drought year of 1982 the
price rise has been only 2.8 per cent.
There was nothing fortuitous about it.
In fact, prices had begun to rise sharply
in the middle of 1982. But the Gov-
ernment moved quickly to control this
trend through appropriate monetary mea=
sures, timely imports, increased supply of
commodities and vigorous
efforts for grains procurement. In fact,
the procurement of rice and wheat in
1982 was higher than in the previous
vear and this helped the steady flow of
foodgrains through the public distribution
system.  Again, in the previous drought
vear of 1979-80 the national income ac-
tually fell by 4.8 per cent and industrial
production by 1.4 per cent By contrast,
in the drought year 1982 there has been
an increase in industrial production  of
4.5 per cent and an increase in  ths
national income of 2 per cent. What
is more. improvements in infrastructure
facilities--power coal, railway--were main-
tained, the tempo of investment has been
increased and plan outlays augmented
substantially. This is the difference
between good and bad management.

-'I have never expected bouquets from
the Opposition, but only political pre-
judice, and perhaps sheer habit will
throw brickbats at such a record. .On
the economic front, the picture is neither
illusory nor exaggerated, as an Hon'ble
Member has alleged.

An Hon. Member regretted the inade-
quacy of grain stocks. On the 1st Febr-
uary, 1983 these stocks were 12.5 million
tonnes. This is higher than the stocks
in February 1981 or 1982. There are
2.76 lakh recognised fair-price shops, of
which 78 per cent are in the rural areas,
covering about 52 crore people. I do
concede that the system is not perfect,
It needs greater improvement. Whenever
difficulties are brought to our notice, we
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rush stocks and try to remedy the
situation.

Many hon. Members have spoken  of
the problems of their own States. Sir,
this is hardly the forum where we can
go inlo the specific problems of each
different State. 1 know that States are
facing difficulties.  Recently we have
sent some grain to Tamil Nadu as well
as to some other States who asked for
it.

Another Member thought ‘that our
success in checking prices was due not
to our own efforts but because . prices
were falling all over the world. Frankly,
Sir, I do not know which world our
friend was referring to! It is no secret
that inflation is raging in Europe and in
several countries of Asia, Africa and
America-both North and South.
Runaway prices are the major problem in
many countries. In some countries where
prices of certain essential commodities are
low, the goods are just not available, re-
sulting in long unsatisfied queues, which
I have seen with my own eyes. Another
hon. Member remarked that the rise in
consumer prices was much higher than in
wholesale prices. This does happen. But
the rate of increase even in consumer pri-
ces has been brought under check. This
year it was 8 per cent in December 1982,
compared to 12.7 in December, 1981,
Public memory is said to be short. But
we expect parliamentary memory to be
somewhat longer. Have our opponents of
the Right and the Left, who were com-
ponents or supporters of the Janata Party,
50 soon forgotten?

It was amusing but not perhaps un-
expected from a party known for its in-
consistency to criticise our family plann-
ing efforts as being inadequate. Need 1
remind the House that it was the Janata
Party which completely scuttled the fa-
mily planning programme through vicious
and false propaganda and when in power
even obliterated its name. It may interest
the House to know that in the last months
the rate of growth of our population has,
for the very first time, come down to
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below 2 per cént ie. 1.9 per cent. ¥
sincerely hope that no interested group
will once more mislead the people (0
reverse this downward trend.

The Budget proposals are fresh in your
minds. The Finance Minister has had an
extremely difficult and uneviable task. Bu!
the Budget is consistent with our natipaal
policy. It has novel proposals, It iatro-
duces new measures for reformimg our
financial administration, all of which witl
have a long term impact on our ecomomy.
This Budget and some other earlier pro-
posals will mobilise a reasonably large
amount of resources. There is no escape
from this, because we cannot lose the
momentum of planned development. The
basic tenmet of this Budget, and for that
matter of our national economic policy,
has been to keep up Plan expenditure.
The Central Plan expenditure in the last
vear's Budget was to increase by more
than 27 per cent. This year the increase
will be more than 26 per cent. Whatever
else we have to cut and economise on,
we have tried to protect our Plan. Even
so., I am aware that we have had o
give up many worthwhile and even neces-
sary projects of the States and evea of
Central Ministries. 1 might say that some
of these projects were very dear to my
haart. Whatever may be our difficulties:
drought and inflation, international reces-
sion and balance of pavments, we have
ensured that we are not deflected from
our path of long-term development to-
wards self-reliance, Within the Plan, our
maost important priorities are the infras-
tructure, which 1 have already mentioned,
such as power, railways, coal, steel, trans-
port and above all petroleum., In agri-
auiture, we emphasise irrigation, fertilisers
and other services — special programmes
for small and marginal farmers to increase
their productivity and other measures di-
rectly related to help the poorer and the
weaker sections,

To maintain this effort, we have to
raise resources. This the Finance Minister
has tried to do in a non-inflationary man-
ner. Those who have more must pay
more must pay more. If market prices arg
too high, providing large profits for some
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commodities, part of these profits should
come back. to the exchequer. If business
and individuals spend less and save and
invest more, they will also be taxed less.
Everyone of us has to share this mam-
moth task of national development, by
gaving more, by investing in productive
assets, by working harder and becoming
more -productive and efficient. We also
want increases in outlays plan or non-
plan, public or private, to create grealer
demand for domestic products, We cannot
stop all imports. But we must protect our
domestic industry, many of whose prob-
Tems are those of development. But 1 must
2ls0 say, Sir, that much of our domestic
‘ndustry, having been protected so long,
j¢ becoming more and more reluctant to
«iand on its own feet and to face coms
petition, So; that is another aspect which
has to be looked into. It is a testimony
to our policies of industrialisation that
large domestic capacities have been built
in a wide variety of products which are
also fairly competitive internationally.
Over the last few years our exports of
ergineering goods have increased rapidly.
The Budget has given some more incen-
tives for exports, We want our industries
io rise to the challenge, increase their
¢ffciency and expand their production.

I'o be little our achievements is to de-
rigrate not my party or my Government
tut our valiant and hard-working peopls
— our farmers, our workers, scientists,
technicians and many others.

As the watchdog of the national econo-
my, Parliament has often criticised —our
public sector enterprises. Even our collea-
sues of the Left, who ideologically claim
:\1 support the public sector, have somes
times somehow undermined its morale.
Now that this sector’s performance has
improved, let us not deny it the appre-
ciation and credit which are its due. Let
us urge the workers and the execulives
to keep up their good work.

We have been unjustly accused of being
anti-worker. This is most unfair. We are
sympathetic to their prcblems and hard-
ships and they have usually been coopera-
tive In spite of many difficulties.  This

MARCH 1, 1983

the President's Address 428,

charge is levelled by those who want wor-
kers to be anti-Government, not for the
good of the worker but perhaps for their
own ends. I am grateful to the workers
who have refused to become their tools.
This does not mean that we arc oblivious
of the hardships caused by lock-outs and
other such steps. They also have to be
looked at and dealt with,

We are constantly on the look-out for
new ideas. I is with this view that I
have invited five eminent economists as
advisers, Their work will not overlap in
any way with the functions of the Plann-
ing Commission. A rather superficial
comment was printed in a newspaper—“we
have enough advice; what is needed s
more performance”. Does one replace the
other? On the contrary, one is dependent
on the other. Everywhere there is a search
for new ideas, new ways out for prob-
lems and complex crises. The condition
of the global economy is grave. If oil pri-
ces go up, there is one kind of problem,
if they start coming down, the world is
caught in another kind of spin. Internatio-
nal trade is in shambles. Developing co-
untries like ours are the hardest hit. I am
sure, that the eminent economists  will
come up with constructive ideas for short-
term as well as long-term solutions. T
have often expressed myself on certain
ideologies, Members of the Opposition, une
group or another, are deeply committed
to various ideologies. But I am Jooking
for a new break—through, not— a rehash
of old ideologies.

Another charge which is particularly off
the mark is that we have moved from
our objective of self-reliance. Self-reliance
and the strengthening of our country's
economy and fibre are the basis of our
decisions and actions as a Government.
Many of the economic views and philoso-
phies which are held by certain peonle
in the Opposition, have been derived from
theories propounded abroad, where circum.
stances and conditions are totally different
and even there these theories can hardly
claim much success. Our approach is to

find our own formulations and solutions.

The Governmen! has also been accused
of not being serious ubout dealing with



429  Motion of Thanks on PHALGUNA 10, 1904 (SAK:

corruption. Corruption drains away &
good portion of funds, It undermines the
moral fibre and weakens us as a
nation.

[

16.00 hrs.

It is unfortunate that an impression is
sought to be created that India is a
corrupt country. This is a slur 'against the
nation. Several opposition parties Conven-
iently overlook the complaint, which they
themselves have made against one another,
and propagate that the Congress alone has
corruption. We are fighting corruption and
we do take action against those whose im-
age, we have reason to believe, is not
good. But, often enough, such people are
encouraged by the opposition. There are
no two opinions that corruption is an
evil, but so is the political use sought to
be made of it. We are determined to
eradicate this evil of corruption. (Inter-
ruptions) There are many instances I
cannot go into the list just now.

SHRI SATYASADHAN CHAKRA-
BORTY: Not a single instance.

SHRIMATI INDIRA GANDHI: 1 do
not want to argue with you here. There
have been many instances which are quite
well-known.

SHRI SATYASADHAN CHAKRA-
BORTY: I want a single instance....
(Interruptions)

SHRIMATI INDIRA GANDHI: I am
not going to vield to the hon Member. I
am quite sure of my ground on this. I
do not make wild statements,

SHRI SATYASADHAN CHAKRA-
BORTY: You have to justify what you
say.

SHRIMATI INDIRA GANDHI: I have
justified it on many occasions. There have
been some thoughtful observations. . ..

“(Interruptions) This does not mean that
if the opposition shouts, what they are
shoyting is true. It does not mean that
what yellow journalism writes is true. We
bave our own ways of finding out and
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acting accordingly. I should like to know

whether any of the parties present here

who have been in Government in many

States have taken any such action. I do

not know of any such instances,

On the domestic political scene, there

~ have been some thoughtful observations,

particularly from colleagues of my party.
The growth of regionalism is a matter
of grave concern. It has been the policy
of the Congress to provide adequate scope
for the expression of the regional perso-
nality and I strongly adhere to this view.
But this personality has to function with-
in the national perspective.

Some people have begun to talk loosely
about the breaking up of the country. This
country is not going to break up. This
Parliament and my party and, I am sure,
all parties here will never let this hap-
pen. But if any party, group or person,
concentrates too much on the problems
of a particular region in isolation from
the problems of the country as a whole,
then tensions will be aggravated.

\

The House has had a detailed debats
on Assam., I do not want to go into this
question all over again. As I said last
week, the need is for all sections to
curb their emotions and come together
to find solutions. There is no problem
which cannot be solved amicably and th-
rough earnest discussions. Even if some
young people today are consumed by an-
ger, as T said, I continue to regard them
as my children and the children of this
country. But, more important, can I put
aside my responsibility to my country, to
its unity and its integrity?

A Congress Member spoke with great
feeling and conviction on the need for
the revival of the spirit of brotherhood
in Punjab. If I have understood Sikhism
aright, its basic tenet is love and brother-
hood among all people. The most moving
of the hymns of Shri Guru Nanak Dev
are those where he says that Hindus and
Muslimg are alike. And in our country
Hindus, Muslims, Sikhs, Christians, - Bud-
dhists, Jains, Parsis and Jews are all equal
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Unfortunately, some sections are whip-
ping up communalism. A large number
of communal incidents are basically the
resnlt of economic or other rivalries and
fears. Some mischievous elements imme-
diately exploit thgm for communal and
political ends. Some think by stirring tro-
pble they will pepflaps have a chance to
become leaders

Some mention was made just now about
Memberships, Directorships etc. of certain
Boards, We are reviewing this matter and
1 agree that there are many aspects on
which urgent measures must be taken;
some are being considered and other
suggestions are welcome. My appeal to
the House and to the hon. Members is
that whether inside the House or outside,
this is not the time to speak or to do
anything which could spark off new inci-
dents or temsions. You may not consider
something to be aggressive or even com-
munal, but in this delicate situation one
just does not know how gther people will
react. I am sorry to say that there is a
growth of certain extremist organisations
amongst the Hindus as well as amongst
the Muslims, and this is not helping the
cause of harmony for any section.

The Home Minister was telling me just
now that the Mandal Commission’s Re-
port is being discussed with the Chief
Ministers.

It has been remarked that we should
overhaul our Intelligence machinery. We
are looking into this question. I myself
feel deeply concerned. It is the same as
regards the training of police forces to
be more sensitive to situations and to
public feelings and above all not to be
swayed from their duty of protecting the
people, so that they earn their trust and
confidence. We are taking some steps in
this direction.

Some Members have spoken about non-
alignment. I heard mention again of
“genuinely non-aligned”. 1 had thought
that this phrase which had occasioned so
‘much ridicule would now be avoided.
When the so-called “genuine non-align-
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ment” wag in  practice the rest
of the non-aliged world  wers
‘genuinely” perplexed as to our

‘genuine’ intentions.  Some have repea-
ted the Western (in which non-Western fol-
lowers of the West are included) propa-
ganda that India is isolated. Are we to
make up our minds and act according to
what we consider right and just, or un-
thinkingly accept the opinions of others?
I do not want to remind hon. Members
of the number of occasions on which we
have borne the brunt of aggressive, even
malicious accusations from many sides
but ultimately it was our assessment which
turned out to be the correct one. And
even today, in fact at every non-alinged
conference—if 1 remember, long befors
the time that I was in Government —
there have been tremendous pressures from
outside to somehow derail the movement,
to somehow create tension and disagree-
ment and to be able to say that the
movement has failed.

So, I hope that whatever the persona’
or party opinions of hon. Members majy
be, they, and indeed all Indians, will give
full cooperation to make the forthcomingz
Non-Aligned meeting a success. Its effec-
tiveness can do much towards the solu-
tion of issues which are vital to th2
world — Disarmament and peace, and
cooperation and development.

Once more, 1 thank you all and com-
mend the President’s Address for the ac-
ceptance of the House.

MR. SPEAKER: A number of amend
ments have been moved by Members to
the Motion of Thanks. Shall I put all
the amendments together to the vote of
the House?

SEVERAL HON. MEMBERS: Yes.

PROF. MADHU DANDAVATE: Sir,
mass massacre is not advisable?

MR. SPEAKER: It is a mass get-toge-
ther?

All the Amendment were put and
negatived,

MR. SPEAKER: I shall now put the
main motion to the vote of the House,
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The question is:

“That an Address be presented to
the President in the following terms:—

‘That the Members of Lok Sabha
assembled in this Session are deeply
grateful to the President for the
Address which he has been pleased to
deliver to both Houses of Parliament

assembled together on the 18th Feb-
ruary, 1983’

The motion was adopted.

16.10 hrs.
RAILWAY BUDGET, 1983-84—GENE-
RAL DISCUSSION.

MR. SPEAKER: We now take up Ge-
neral Discussion on the Budget (Rail-
ways). The ex-Minister.

PROF. MADHU DANDAVATE (Raja-
pur): I rise to initiate discussion on the
Railway Budget for 1983-84.

At the very outset let me go on record
that as far as Railways’ performance is
concerned it has to be judged in the
background that we have a very vast net-
work of Railways and, therefore, there are
lot of difficulties that are to be faced in
managing the operation of Railways. We
are probably the second largest railways
managed by a single management. ..

(Interruptions). There is too much of dis-
turbance.

MR. SPEAKER: They are in pandemo-

nium. Are they going to get into the
train?

PROF. MADHU DANDAVATE: I can
understand accidents in the Railways, why
accidents in the House?

MR. SPEAKER: Order, please. If you

want to go out, go quietly and do not
make it a railway platform,

All right, now start.

PROF. MADHU DANDAVATE: I feel
highly honoured that the Chief Minister

of Maharashtra State is also present on
this occasion.

16.11 hrs,

At this stage Shri Vasantrao Patil left the
House,
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MR. SPEAKER: Dada, .are you stag:
ing a walk-out?

SHRI SOMNATH CHATTERIEE (Ja
davpur): I am on a point of order. Is it
desirable that a Minister of another Gov-
ernment should be here inside the House?

MR. SPEAKER: As long as he is a
Member of the House.

SHRI SOMNATH CHATTERJEE: 1
am not questioning. I am raising a ques-
tion of principle.

MR. SPEAKER: Before you have ta-
ken objection, he has already gone out.

SHRI SOMNATH
Please look into it.

CHATTERIEE

MR. SPEAKER: All right.

PROF. MADHU DANDAVATE : As
far as railway operations are concerned,
they are to be judged against the back-
ground of the vast expanse of the Rail-
ways. We have almost 61,000 route kilo
metres of the railways which almost covars
7,000 stations in the country and we have
the trains which are hauled by ahout

10,000 locomotives and it is to the cradit
of the Railway system that every d#
about a crore of passengers trave] by

the Indian railways on 61,000 kilometr2s
and 60,000—70,000 tonnes of freight 1is
carried by the Indian  Railways. Such
being the expanse of the Railways, we
being the second largest railways undar
single management. I wish that the Rail-
ways are managed and handled in a
manner by which the efficiency of ths
Railways will be augmented from time
to time and it will be inkeeping with
other sectors of our economy.

As far as the railway operations are con-
cérned, they do not begin from the time
our new Railway Minister has taken
over, Fortunately, he has the legacy of
good achievements on the part of the
Railways and only because persons ma
naging this portfolio happen to belong to
another party, I cannot discord the good
work that the Indian Railways, the wor-
kers and officers have put in.

Over the last few years there have been
certain achievements and there have been
certain failures. When the new set-up cams=



